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REPORT OF THE JOINT COMMITTEE CONSTITUTED BY HON’BLE
NGT (CZ) IN THE COMPLIANCE OF ORDER DATED 02-02-2026, IN OA
NO. 24/2026 RAMESH SINGH VS STATE OF M.P. & ORS

1. Hon’ble NGT (CZ), Bhopal in OA No. 24/2026vide its order dated
02/02/2026 in the matter of “Ramesh Singh Vs State of Madhya Pradesh

& Ors” directed as follows :-

“1. The contentions of the learned Counsel for the Applicant are that the
Applicant is a farmer and the owner of agricultural land situated near the
Reliance Biofuel Energy Plant, Village Sitpura, District Satna (M.P.) and
within the said land, the Applicant maintains a Private Pond having
dimension of about 4 acres serving as a natural reservoir for irrigation of
the surrounding fields and is also used for fish farming. It is stated that in
August 2025, the sewage and effluents from the Reliance Biofuel Energy
Plant overflowed and entered the Applicant's pond and the entire pond
water turned black leading to the death of thousands of fish within a short
span of time and the Applicant immediately filed a complaint with the
Pollution Control Board, upon which water samples were collected.
However, the investigation report revealed a high concentration of coli
form bacteria, confirming severe water pollution. It is further noted that
the foul smell spread in the area and that continued pollution affected the
health of humans and animals.
2. A substantial issue of environmental has been raised.
3. Issue notice to the respondents. Returnable within four weeks.
6. We also deem it just and proper to call a report on the matter in issue,
in present application from a joint Committee consisting of:
I.  One representative from the Collector District Satna (M.P).
Ii. One representative from the Member Secretary Madhya Pradesh Pollution
Control Board (M.P.).
7. The Committee is directed to visit the site and submit the factual and
action taken report within four weeks. The State PCB will be the nodal
agency for coordination and logistic support.”
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2. Constitutions of Committee:-

In compliance of the order dated 02.02.2026 the following officers from
Concerned departments were nominated for the Joint Committee:-

S. Name of Department Name of Committee Member
No
1 One representative from Shri Aniket Sandilya, (IAS),
Collector District Satna Sub Divisional Magistrate,
(M.P). Nagod, District - Satna (M.P.).
2 One representative from Shri Sudhanshu Tiwari
State Pollution Control Regional Officer
Board (M.P.). MPPCB Regional Office, Satna (M.P.)

The copies of the nomination letters are enclosed as Annexure—1.

3. Date of inspection:-

The MPPCB Being the Nodal Agency in this matter, coordinated with all the
concerned departments and fixing the date of site visit and it was conducted
on 25/02/2026 at Village — Sitpura, District — Satna (M.P.).

4. Inspection of the joint committee :-

That prior to the site visit, an on-site meeting of all Committee Members was
convened at Village Sitpura, District - Satna, (M.P). The information was
given to the complainant Mr. Ramesh Singh and respondent no.-5 vide letter
N0.2006 dated 23.02.2026. The copy of this letter is enclosed as Annexure-2.
The following officers/person were present during the inspection :-

I.  Shri Aniket Sandilya, (IAS), Sub Divisional Magistrate, Nagod,
District - Satna (M.P.)

ii.  Shri Sudhanshu Tiwari, Regional Officer, MP PCB Regional
Office, Satna (M.P.)

iii.  Complainant/Petitioner — Ramesh Singh and Others.

Iv. Representative of Reliance Biofuel Energy Plant — Arpit Singh
Baghel and Others.
The Attendance sheet prepared during inspection is enclosed as
Annexure--3.
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This report is being filed by the aforementioned Joint Committee after
conducting the field visit on 25/02/2026. The Sthal Panchnama
attached as Annexure--4.

5. Background and Specific_Issues in_this _matter:- The Applicant in the

application has stated that He is a farmer and the owner of agricultural land situated
near the Reliance Biofuel Energy Plant, Village Sitpura, District Satna (M.P.) and
within the said land, he maintains a private pond having dimension of about 4 acres
serving as a natural reservoir for irrigation of the surrounding fields and is also used
for fish farming. It is stated that in August 2025, the sewage and effluents from the
Reliance Biofuel Energy Plant overflowed and entered the Applicant's pond and the
entire pond water turned black leading to the death of thousands of fish within a
short span of time and the Applicant immediately filed a complaint with the
Pollution Control Board, upon which water samples were collected. However, the
investigation report revealed a high concentration of coli form bacteria, confirming
severe water pollution. It is further noted that the foul smell spread in the area and

that continued pollution affected the health of humans and animals.

6.. Factual Status Report of the Issues raised in petition:-

6.1 About the Reliance Biofuel Energy Plant The details of the Industry are as
follows :-
a) Industry Name: Reliance Bio Energy Limited (RBEL)

b) Plant Type: Compressed Bio-gas (CBG).

c) Location: Village -Bamhor, District Satna, Madhya Pradesh.

d) The information provided by the Project Proponent (Respondent no. 07)
reliance bio fuel is enclosed as Annexure - 5.

e) Industry Category: White Category industry exempted from consent under
provisions of the Water (Prevention and Control of Pollution) Act, 1974 and
the Air (Prevention and Control of Pollution) Act, 1981. (Non-polluting
industry as per CPCB guidelines enclosed as Annexure--6.
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Statutory Status :-

f)

9)

h)

)
k)
1)

PP has obtained Consent to Establish (CTE) dated 16-02-2024 which is
enclosed as Annexure—7.

PP has obtained NOC from Central Ground water Authority which is
enclosed as Annexure—S38.

PP has obtained NOC from Gram Panchayat Bachbai which is enclosed as
Annexure—39.

PP has obtained Transport and highway Approval which is enclosed as
Annexure—10.

PP has obtained Fire NOC which is enclosed as Annexure—11.
PP has obtained Factory license which is enclosed as Annexure—12.

PP has obtained PESO approval letter which is enclosed as Annexure—13.

m)PP has obtained GOBARDHAN certificate which is enclosed as

n)
0)

p)

6.3

6.4

Annexure—14.
PP has obtained CBG sales Agreement which is enclosed as Annexure—15.

Project Proponent has submitted Intimation for Operation of the industry
dated 05-02-2025 to MPPCB which is enclosed as Annexure—16.

As per MoEF&CC notifications no. 702 (E) and 703 (E) dated 12.11.2024.
The CBG plants have been exempted from Consent to Operate (CTO) under
section 25 of the Water (Prevention and Control of Pollution) Act, 1974 and
section 21 of the Air (Prevention and Control of Pollution) Act, 1981.
(Annexure—=6)

Raw Material Used:-

Agricultural residues
Press Mud

Cattle dung (Tﬁﬁ'\')

Other biodegradable organic waste.

Manufacturing Process :-

= Process based on Anaerobic Digestion (biological process).
» Process carried out in closed temperature controlled digesters.
» No hazardous chemicals used as per industry submission (Annexure--5).
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6.5 Pollution Control Measures :-

=Plant designed on Zero Liquid Discharge (ZLD) basis.

=No liquid effluent discharged outside premises.

»Process liquids are recycled within plant.

»No untreated emission or discharge (as per industry claim).
6.6_By-Products :-

= Fermented Organic Manure (FOM) generated as by-product.
= FOM used as organic fertilizer.

» Industry has submitted that FOM is non-hazardous and non-toxic. The
relevant reports is enclosed as Annexure—17.

7 Applicant fish farming pond :- Petitioner owns Agricultural land (survey no.

village Sitpura District — Satna) near Reliance Bio-fuel Energy Plant Village

Sitpura District — Satna (M.P.) which is enclosed as Annexure--18.

7.1A Private Pond having area of about 4 acres situated on his land is used for
Irrigation and fish farming.

7.2 1t is submitted that in the month of august (during the year of allegation), a
complaint was received alleging fish mortality in the farm pond and possible
pollution from the nearby RBL plant which is enclosed as Annexure—19

7.3 Complaint_by original applicant: The Regional Office of MPPCB had
conducted inspection of the unit to examine the complaint made on
22/10/2025. The inspection report is enclosed as Annexure—20. The facts
observed during inspection and the action taken by MPPCB are as follows :-

I.  The Environmental monitoring was carried out which is enclosed as
Annexure—21.

ii. A fish kill event was documented during inspection on dated
22/10/2025

iii.  During inspection on dated 22/10/205 it was observe that LOFM was
stored in unlined lagoon within the industry.

iv.  During inspection it was observed that the leftover material from CBG
(Compressed Bio-Gas) plants, known as Fermented Organic Manure
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(FOM) or slurry, can become a major environmental hazard if not
managed properly.

8 Groundwater Contamination (Leaching)

If the slurry is left in unlined pits or on open soil, the toxic elements present
in it begin to seep deep into the ground due to gravity or along with
rainwater. This leads to following consequences:

a. Nitrate Leaching: Slurry is rich in nitrogen. When it seeps into the

ground, it converts into nitrates. If these reach the water table, the water
becomes unfit for human consumption, potentially causing "Blue Baby
Syndrome™ (Methemoglobinemia) in infants.

b. Pathogen Infiltration: Harmful bacteria like E. coli and Salmonella

from the raw waste can travel through the soil into nearby wells and
hand pumps, leading to outbreaks of waterborne diseases like cholera
and typhoid.

c. Heavy Metal Accumulation: If the feedstock (gobar or parali) contains

any industrial or chemical contaminants, heavy metals like Lead or

Arsenic can permanently poison the underground aquifers.

8.1 Threat to Fish and Aquatic Life (Eutrophication)

d. Oxygen Depletion: Slurry contains a very high amount of organic

matter. When it mixes with water, the bacteria in the water consume all
the Dissolved Oxygen (DO) to break it down. Due to the lack of
oxygen, the fish die of suffocation.

e. Ammonia Toxicity: Raw slurry can have high levels of ammonia,

which acts as a direct poison for fish.

f. Algal Bloom: Due to the phosphorus and nitrogen present in it, a thick

layer of algae forms on the surface of the water, which blocks sunlight.
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8.2 A letter was issued to the Fisheries Department seeking the details
of the cause of fish mortality, technical assessment report and the status
of pond ecosystem. The copy of the letter issued is enclosed as
Annexure--22.
8.3 The reply of the Fisheries Department is attached in which the fisheries
department in their reply has stated that “the river fish were repeatedly
coming to the surface due to a lack of oxygen in the water, which

primarily indicates a deficiency of oxygen in the water”.Annexure—22

8.4 That the MPPCB has issued a letter no 958 on dated 28/10/2025 to the
project proponent seeking explanation regarding the incident of fish
mortality in the pond of applicant. The project proponent has submitted its
reply dated 04/11/2025 to this letter which enclosed as Annexure—23.

8.5 Again MPPCB has issued a letter no 2093 on dated 16/03/2026 to the RBL

Regarding no compliances. On behalf of this letter industry submitted reply
on dated 18/03/2026 Annexure—24

9. Technical Observations during Joint Inspection 25/02/2026:-

A) Inspection of Applicants Pond:

I. The agriculture land and private pond of the applicant were physically
verified (Photographs Attached).

Ii.  The distance between the applicant’s pond and the boundary of Reliance
Bio-fuel Energy Plant was approximately 200 meter. The relevant is
enclosure as Annexure--25.

ii. During inspection, only one inlet Point was found in the pond
(Photographs Attached).

Iv. It was observed that the applicant had constructed a channel for collection
of rain water from the catchment area, which was located adjacent to the
boundary wall of the bio energy plant (Photographs Attached).
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v. Water accumulation was observed in the channel adjacent to the
boundary wall of Reliance Bio-fuel Energy Plant the time of inspection
(Photographs Attached).

vi. Sample of pond water and nearby drain water were collected during joint
inspection dated 25/02/2026 by the officials of MPPCB for analysis and
the laboratory report is enclosed as Annexure--26.

vii.  No direct discharge pipe line or visible overflow structure from the
industry to the applicant’s pond was found during inspection.

viii.  No dead fish or fresh sign of fish mortality were observed during Joint
inspection.

B) Inspection of Reliance Bio-Energy plant:

The joint committee thereafter inspected the Bio-energy Plant premises.
During inspection the following was observed:

I.  During inspection it was observed that raw materials (paddy husk, cow
dung, press mud) were stored in open areas without proper covering and
without scientific storage arrangements, which may lead to generation of
Leachate during rainfall.

ii.  Housekeeping condition of the plant was found poor, indicating lack of
proper environmental management system.

iii.  Strong foul odor was observed within plant premises, which indicates
improper handling of biodegradable waste.

iv.  During inspection it was observed that unit is used wood as a fuel in place
of paddy straw and Bio briquette.

v.  Rainwater harvesting pit was observed with signs of seepage, which
indicates possibility of percolation of contaminated water.

vi.  Boundary wall of plant was observed with drain holes and broken portions,
which may allow runoff water carrying organic material to move outside
plant premises during heavy rainfall.

vii.  Raw material storage was found at lower elevation compared to digester,
which increases possibility of runoff/overflow during monsoon conditions.

viii.  Civil works related to environmental protection infrastructure were found
incomplete at certain locations.
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iIX. No proper storm water management system was observed to prevent
mixing of rainwater with raw material.

X. Improper storage of biodegradable raw material may result in:

e Leachate generation;

e Increase in organic load in runoff;

e Odor nuisance;

e Contamination risk to nearby water bodies.

xi.  These conditions indicate that Zero Liquid Discharge condition is
Dependent on proper containment, which was not fully ensured through
infrastructure arrangements.

xii.  No pollutant matter visibly observed in flowing water during inspection.

C) Verification & Sampling:

I. Madhya Pradesh Pollution Control Board Satna Laboratory has conducted
a 24 hours monitoring to assess the Air, Soil and Water sampling from
pond, farmland drains and storm water drain and results are attached
Annexure-26.

1. Soil sampling from trenches and farmland drains photographs Attached.

ii.  Verification of farmland drains ownership from Patwari records
(Annexure—25).
Iv. Laboratory Findings (Summary):
Water Quality with respect to Criteria:-
S. | Sampling Parameters Existing Parameter
No | locations pH DO | BOD | TC FC Class responsible for
(Mg/l | (Mg/l | (MPN/1 | (MPN/1 downgrading
00ml) 00ml) water quality
1 |ju 77| 55 |3 26 18 Class B Nil
2
2 |L2 8.0 | 38 |44 630 120 Not met DO, TC, FC
3 (Class
ABCD)
3 [L3 82 | 24 |72 1400 220 Not met DO, TC, FC
1 (Class
ABCD)

Ref: inland Surface water bodies (1S-2296-1982)

*L1- Pond water sample Shri Ramesh Singh Farm House
*L2- Water sample near boundary wall outside of factory Premises (North west Side Of M/s RBL plant)
*L3-Water sample from factory Premises (west Side of M/s RBL plant)

Actual laboratory report attached -Annexure-26
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10. CPCB Cateqgorization issue :-

The Central Pollution Control Board (CPCB) classifies Compressed Biogas
(CBG) and Bio-CNG plants into the White Category if they operate as non-
polluting or negligible-emission units. Under the revised 2025 guidelines,
these plants are considered White Category if they meet specific criteria
regarding wastewater discharge and by-product management. Annexure-06
A). White Category Eligibility Criteria for CBG Plants--

To be classified as White Category, a CBG plant must satisfy the following
conditions:

Vi.

Zero Wastewater Discharge: - The unit must not discharge any
wastewater into the environment.

Feedstock & By-products: Utilizes non-industrial feedstock such as
Municipal Solid Waste (MSW), agro-residue, energy crops, animal
waste, or press mud.

Produces by-products like Fermented Organic Manure (FOM), Liquid
Fermented Organic Manure (LFOM), or enriched manure in
compliance with government standards.

. Briguette or pellet production must use electricity rather than fuel (which

would move it to a higher pollution category).

Household Units: -Small household-scale bio-digesters or gobar-gas
plants based on biodegradable waste are also included in this category,
particularly if the feed slurry has a Volatile Organic Fraction of more
than 75%.

Pollution Index (PI) Score:-These units typically have a low Pl score,
often around 20.0.

B). Requlatory Benefits for White Category Plants-- Industrial sectors in the

White Category benefit from significantly reduced regulatory hurdles to
promote the Ease of Doing Business:

Exemption from Consents: They are generally exempted from obtaining
Consent to Establish (CTE) and Consent to Operate (CTO) from State
Pollution Control Boards.

Simple Intimation: Instead of formal consent, these units are only
required to submit a written intimation to their respective State Pollution
Control Board (SPCB) or Pollution Control Committee (PCC).

Other CBG Classifications for Comparison: If a CBG plant does not
meet the "zero discharge™ or “electricity-only" criteria, it is moved to a
different category:

iv. Blue Category: CBG plants using MSW or agro-residue that do

generate wastewater (e.g., Pl score of 79.0-82.5) or use fuel for
briquetting (PI score of 60.0).
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v. Red Category: CBG plants specifically based on industrial or process
waste feedstock remain in the highest pollution category.
At present, the CBG/Bio-Energy plant is categorized under White
Category as per existing as per MoEF&CC notifications dated
12.11.2024 and CPCB classification criteria dated. However, during
inspection, the following risk factors were noted:

e Large Scale handling of biodegradable organic waste.

e Open Storage of press mud and cow dung.

e Odor and H,S generation potential

e Possibility of runoff during extreme rainfall

e Structural containment deficiencies.
That considering the above environmental risk potential and pollution load
characteristics, the joint Committee is of the considered opinion that CBG
plant in present case requires stricter regulatory monitoring.

11. Compliance Status of industry :-

e Valid Consent to Operate under Water &air Acts — No
e ETP Installed- No
e Flow meter & log book maintained — No

e Online monitoring system- No

12.Findings of the Joint Committee:-

I. Based on site inspection and laboratory analysis, it is observed that:

a) There is no evidence of recent effluent overflow from the industry towards
the applicant’s ponds.

b) It was observed that the raw material storage area lacks proper boundary
walls/enclosures. In the event of heavy rainfall, there is a high probability of
surface runoff and infiltration of these materials into nearby water bodies.
Such an occurrence would lead to a sudden surge in Biochemical Oxygen
Demand (BOD) levels, depleting dissolved oxygen and consequences

resulting in significant fish mortality.
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¢) During inspection, no direct pipeline connection or active discharge from
the plant to the applicant’s pond was observed.

The pond was found to have a single inlet channel primarily constructed for

rainwater collection.

However, the proximity of the Rainwater channel to the plant boundary and

presence of stored raw material in open condition indicated possibility of

surface runoff entering the channel during rainfall events.

Poor housekeeping condition indicates non-adherence to good environmental

management practices.

Open dumping of paddy, cow dung and press mud without adequate

protection may cause environmental concerns including odor nuisance and

potential contamination through runoff.

Presence of foul odor indicated ongoing organic degradation process,

possibly under anaerobic condition.

Breach of ZLD Protocols: -The industry claim of Zero Liquid Discharge

(ZLD) appears conditional and dependent on proper housekeeping and
infrastructure maintenance. The present site conditions indicate risk of
runoff of organic material during heavy rainfall if adequate containment and
storm water control measures are not strengthened.

Lined lagoons have not been provided by the plants for effluent storage.
Damage to Fish and Sampling: According to the report, the water samples
collected from the location where the fish deaths occurred showed levels of
BOD (Biochemical Oxygen Demand) and COD (Chemical Oxygen
Demand) several times higher than normal. Based on these findings, the
Board concluded that the water had become "Toxic.

Fish Mortality: - 'Hypoxia' When BOD/COD levels become very high; the
Dissolved Oxygen (DO) in the water is almost entirely depleted. This
condition is known as Hypoxia. The fish are unable to breathe and begin to

suffocate, a phenomenon commonly referred to as a "Fish Kill" event.
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13.  Conclusion: - Based on inspection dated 25/02/2026:

I.  No direct discharge from the plant to the applicant’s pond was observed at
the time of joint inspection.

ii.  During the inspection, leakage of raw materials (such as gobar) was
observed outside the immediate vicinity of RBL plant boundary wall,
indicating poor storage conditions.

ilii.  However poor housekeeping and open storage of biodegradable raw
materials within the plant premises were found, open storage of
biodegradable material may create anaerobic microbial activity leading to
foul odor, high BOD and possible surface contamination during rainfall.

iv. The plant management failed to adopt adequate preventive environmental
safeguards in respective of raw material storage and storm water control.

v. In view of the precautionary principal, the unit is required to adopt
preventive measures irrespective of conclusive proof of contamination.

vi. Environmental compensation may be assessed as per CPCB guidelines

subject to lab confirmation.

14. Recommendation: -The Bio-energy plant has been directed to:

I.  Develop scientific raw material storage (covered, impervious flooring/Lined
Lagoons) platform with leach ate collection to prevent further groundwater

seepage.
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Ii.  The plant must immediately construct a permanent containment wall and a
closed drainage system to prevent any runoff from plant premises towards
adjoining areas.

iii.  Develop proper storm water drainage system, garland drain and leach ate
collection pit.

iv. Improve housekeeping.

v. ZLD Compliance: - RBEL will have to upgrade its Zero Liquid Discharge
(ZLD) system and all storage tanks will have to be reinforced with HDPE
lining to prevent leakage and also Submit ZLD compliance plan.

vi.  Regular monitoring of DO, COD, BOD and H,s levels.

vii.  Strict implementation of OCEMS (Online Continuous Effluent Monitoring
System) to provide real-time discharge data to the State Pollution Control
Board.

viii. It is recommended that CPCB/Competent authority may review
categorization Mandatory consent to establish and operate Periodic
compliance monitoring stricter environmental safe guard.

iIX. Since the plant failed to implement corrective measures despite prior
observations of inadequate drainage, it is should be liable under the
principles of *Strict Liability' and 'Polluter Pays' in case of any discharge

and violation.
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X. It is recommended that if the Hon’ble NGT deems compensation necessary,
a formal directive be issued to the District Fisheries Department to submit a
detailed "Loss Assessment Report.” This report will serve as the basis for
determining the exact amount of compensation payable by the CBG plant,

ensuring justice under the 'Polluter Pays Principle.

ANIKET s‘:ﬁiﬁﬁﬁ?& (IAS)

SUB DIVISIONAL MAGISTRATE RE’G’I@N’A CER
NAGOD, DISTRICT SATNA (M.P.) SATNA

Regional Officer
M.P. Pollution Ceomro! Boeard
gatna (M.P.)

e —
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1. The contentions of the learned Counsel for the Applicant are that the Applicant is a farmer
and the owner of agricultural land situated near the Reliance Biofuel Energy Plant, Village
Sitpura, District Satna (M.P.) and within the said land, the Applicant maintains a Private
Pond having dimension of about 4 acres serving as a natural reservoir for irrigation of the
surrounding fields and is also used for fish farming. It is stated that in August 2025, the
sewage and effluents from the Reliance Biofuel Energy Plant overflowed and entered the
Applicant's pond and the entire pond water turned black leading to the death of thousands of
fish within a short span of time and the Applicant immediately filed a complaint with the
Pollution Control Board, upon which water samples were collected. However, the
investigation report revealed a high concentration of coliform bacteria, confirming severe
water pollution. It is further noted that the foul smell spread in the area and that continued
pollution affected the health of humans and animals.

6. We also deem it just and proper to call a report on the matter in issue, in present application,

from a Joint Committee consisting of: )
(i) One Representative from the Collector-Satna~M.P.) and CS I J B l

(1) One m;ative from the Member Secretary, Madhya Pradesh Pollution Control
Board, (M.P.)
55 7. The Committee is directed to visit the place and submit the factual and action taken report
3 within four weeks. The State PCB will be the nodal agency for coordination and logistic
support.

The report in the matter be filed by the Committee by email at ngtezbbho-mp@gov.in
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[tem No.03
BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)
Original Application No.24/2026(CZ)
Ramesh Singh Applicant(s)
Vs.
State of Madhya Pradesh & Ors. Respondent(s)

Date of Hearing: 02.02:2025

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HONBLE MR. ISHWAR SINGH, EXPERT MEMBER

For Applicant (s): Mr. Nityanand Mishra, Adv.

ORDER

1. The contentions of the learned Counsel for the Applicant are that the
Ap;-ﬂicant is a farmer and the owner of agricultural land situated near
the Reliance Biofuel Energy Plant, Village Sitpura, District Satna (M.P.)
and within the said land, the Applicant maintains a Private Pond
having dimension of about 4 acres serving as a natural reservoir for
irrigation of the surrounding fields and is also used for fish farming. It
is stated that in August 2025, the sewage and effluents from the
Reliance Biofuel Energy Plant overflowed and entered the Applicant's
pond and the entire pond water turned black leading to the death of
thousands of fish within a short span of time and the Applicant
immediately filed a complaint with the Pollution Control Board, upon
which water samples were collected. However, the investigation report
revealed a high concentration of coliform bacteﬂa; confirming severe
water pollution. It is further noted that the foul smell spread in the
area and that continued pollution affected the health of humans and
animals,

2. A substantial issue of environmental has been raised.
1

0.A, No.24/2026(CZ) Ramesh Singh Vs. State of M.P. & Ors.
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Issue notice to the Respondents, returnable within four weeks.

The Applicant is directed to take necessary steps for service to the
Respondents by both ways and also on available email.

The Respondents are directed to submit the reply within four weeks
through E-filing portal, preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.

We also deem it just and proper to call a report on the matter in issue,

in present application, from a Joint Committee consisting of,

(i) One chrésentaﬁve from the Collector, Satna, (M.P.), and
(i) One Representative from the Member Secretary, Madhya Pradesh
Pollution Control Board, (M.P.)
The Committee is directed to visit the site and submit the factual and
action taken report within four weeks. The State PCB will be the Nodal
Agency for coordination and logistic support.
Applicant is further directed to supply the required documents and

copy of the application to the Committee and the Respondents within a

week and after compliance of service, the Applicant has to submit an

affidavit that notices and copy of the application have been served upon
the Committee and Respondents?

The report in the matter be filed by the Committee by email at
ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.

List it on 2274 April, 2026.

Sheo Kumar Singh, JM

Ishwar Singh, EM

02md February, 2026,
Original Application No.24 /2026(CZ)
AK
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1. The contentions of the learned Counsel for the Applicant are that the Applicant is a farmer
and the owner of agricultural land situated near the Reliance Biofuel Energy Plant, Village
Sitpura, District Satna (M.P.) and within the said land, the Applicant maintains a Private
Pond having dimension of about 4 acres serving as a natural reservoir for irrigation of the
surrounding fields and is also used for fish farming. It is stated that in August 2025, the
sewage and effluents from the Reliance Biofuel Energy Plant overflowed and entered the
Applicant's pond and the entire pond water turned black leading to the death of thousands of
fish within a short span of time and the Applicant immediately filed a complaint with the
Pollution Control Board, upon which water samples were collected. However, the
investigation report revealed a high concentration of coliform bacteria, confirming severe
water pollution. It is further noted that the foul smell spread in the area and that continued
pollution affected the health of humans and animals,

6. We also deem it just and proper to call a report on the matter in issue, in present application,
from a Joint Committee consisting of;

(i) One Representative from the Collector, Satna, (M.P.), and
(it) One Representative from the Member Secretary, Madhya Pradesh Pollution Control
Board, (M.P.)

7. The Committee is directed to visit the place and submit the factual and action taken report /(Fqu

within four weeks. The State PCB will be the nodal agency for coordination and logistic
support.

. grien
The report in the matter be filed by the Committee by email at ngu:zhblm-mp(@gz}f'?:iﬂj{15 -
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Item No.03
BEFO{I}:‘,NTHE NATIONAL GREEN TRIBUNAL
. ZONE BENCH, BHOPAL
( hrough Video Conferencing]
Original Application No.24/ 2026(Cz)
Ramesh Sin
gh Applicant(s)
Vs.
State of
¢ of Madhya Pradesh & Ors, Respondent(s)

Date of Hearing: 02.02.2026

CORAM: HON'BLE MR. JUSTI

CE SHEO KUMAR SI
HON'BLE MR. 1S

NGH, JUDICIAL MEMBER
HWAR SINGH, EXPERT

MEMBER

For Applicant (s): Mr. Nityanand Mishra, Adv.

ORDER

The contentions of the learned Counsel for the Applicant are that the
Applicant is a farmer and the owner of agricultural land situated near
the Reliance Biofuel Energy Plant, Village Sitpura, District Satna (M.P.)
and within the said land, the Applicant maintains a Private Pond
having dimension of about 4 acres serving as a natural reservoir for
irrigation of the surrounding fields and is also used for fish farming. It
is stated that in August 2025, the sewage and effluents from the
Reliance Biofuel Energy Plant overflowed and entered the Applicant's
pond and the entire pond water turned black leading to the death of
thousands of fish within a short span of time and the Applicant
immediately filed a complaint with the Pollution Control Board, upon

which water samples were collected. However, the investigation report

revealed a high concentration of coliform bacteria, confirming severe

water pollution. It is further noted that the foul smell spread in the

area and that continued pollution affected the health of humans and

animals.

2. A substantial issue of environmental has been raised.

1

LA, No.24/2026(CZ)

Ramesh Singh Vs. State of M.P. & Ors.
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4. The Applicant is directed to take nccessary steps for service to the
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Respondents by both ways and also on available email.

5. The Respondents are directed to submit the reply within four weeks
through E-filing portal, preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.

6. We also deem it just and proper to call a report on the matter in issue,

in present application, from a Joint Committee consisting of:

(i) One Representative from the Collector, Satna, (M.P.), and

(i) One Representative from the Member Secretary, Madhya Pradesh
Pollution Control Board, (M.P.)

The Committee is directed to visit the site and submit the factual and

action taken report within four weeks. The State PCB will be the Nodal

Agency for coordination and logistic support.

Applicant is further directed to supply the required documents and

copy of the application to the Committee and the Respondents within a
week and after compliance of service, the Applicant has to submit an

affidavit that notices and copy of the application have been served upon

the Committee and Respondents.
The report in the matter be filed by the Committee by email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List it on 2274 April, 2026,
Sheo Kumar Singh, JM

Ishwar Singh, EM
02nd February, 2026,
o lr{igin.al Application No.24/2026(CZ)

O.A. No.24/2026(CZ) Ramesh Singh Vs. State of M.P. & Qrs.
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® CBG Plant— Satna (Madhya Pradesh, India) -

Ms Project Owner / Developer

sed Bio-Gas plants developed by

« The Satna CBG unit is part of a set of Compres
Ltd. in Madhya Pradesh.

Reliance Green Energy / Reliance Industries

Date of Establishment / Commissioning

« Ground-breaking / Bhoomi Poojan: Performed in 2023-24.
« Inauguration / Commissioning: The CM of Madhya Pradesh virtually inaugurated

the Satna plant along with two others on 12 November 2025 (marking operational
status).

[1 Raw Materials / Feedstock

CBG is produced from organic / biomass waste. Typical inputs for the Satna and similar CBG

units include:
« Agricultural residues (e.g., paddy straw, crop waste,)

+ Cattle dung / animal waste
« Sugarcane press mud or similar raw material

These feedstocks are processed via anaerobic digestion to produce raw biogas, which is then

upgraded to Compressed bio Gas.

& Manufacturing / Production Process

( The typical CBG (Compressed Bio-Gas) manufacturing process includes:

|. Feedstock Collection & Pre-Treatment: Organic biomass is collected and

segregated. .
2. Anaerobic Digestion: Under controlled conditions (absence of oxygen), microbes

break down biomass to produce biogas (a mixture of mainly methane & COz).

Biogas Purification / Upgrading: Removal of impurities (H2S, CO2, moisture) using
systems Bio Upgradation unit (Membrane unit) or water scrubbers.

4. Compression: Purified methane (bio-methane) is compressed to CBG standard

pressures (similar to CNG).
5. Storage & Dispatch: CBG is stored in high-pressure cylinders for use in transport,

industrial, and domestic sectors.
6. By-Products: Digestate is often processed into organic compost / manure.

-
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¢2 Product Name & End Uses

« Product;: Compressed Bio-Gas (CBG) —a renewable alternative to fossil CNG.

« By-products: Organic manure & Liquid Organic Manure (from digestate processing).

« Uses: Transportation fuel (vehicles), industrial fuel, household fuel, and injection into
gas grids under blending schemes like SATAT.

Production Capacity

s Madhya Pradesh CBG plants (collective)

« The Satna) are part of a portfolio expected to produce approximately 54,000 tonnes of
of Organic Manure (In a year) & 21 ton Per Day CBG production. -

« Individually, capacities often range'Eased on feedstock intake (€.8., 260 tonnes of
agro-residue/day could produce ~21 tonnes CBG per day at larger facilities),

« Cost of Project is around 120 CR.

s® Summary Table

Category Details
Plant Location Satna, Madhya Pradesh, India
Developer " Reliance Green Energy / Reliance Industries Ltd.
Eslabl.ishment { Grammd- 2023-24 (Ground breaking)
breaking
Pre-Commissioning /
Commissioning ~12-13 July 2025/ 12 Nov 2025.
/Inauguration
Raw Materials Agricultural waste, cattle dung, press mud
Manufacturing Process Anaerobic digestion — purification — compression
Product Compressed Biogas (CBG), Organic manure
Capacity Part of ~54,000 TPA capacity (Manure) & 21TPD CBG

40 Ton CO?2 per Day. It is biogenic COz (So when it’s released

Air Pollution/ Water again, it's carbon-neutral — it doesn't increase global CO;

Pollution concentration overall.)/ NIL

Water Consumption 150 KL /Day Maximum (Monthly not above 3000 KL in a
month.

Electricity Bill Attached
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MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 17th October, 2025

G.8.R. 762(E).—In exercise of the powers conferred by proviso to sub-section (1) of section 25
of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974), the Central Government, in
consultation with the Central Pollution Control Board, hereby makes the further amendments to the
notification of the Government of India, Ministry of Environment, Forest and Climate Change published in
the Gazette of India, Extraordinary, Part [I, Section 3, Sub-section (i), vide number G.S.R 703 (E), dated
12" November, 2024, namely:

In the said notification, for the Schedule, the following Schedule shall be substituted, namely:-
“SCHEDULE
LIST OF WHITE CATEGORY SECTORS

Sl No. Industrial plants or Sector
1. Assembly of Bicycles, Baby carriages and other small non motorizing vehicles
2. IBaEIing (hydraulic press) of waste papers
3. iBio fertilizer and bio-pesticides without using inorganic chemicals
4. |I3Iock making of printing without foundry (excluding wooden block making)
5 FFIavnured Betel nuts production/grinding (completely dry mechanical operations)
6. Manufacturing of shoe Brush and Wire Brush
7. Coir fibre or pith processing and/or Manufacturing of coir products from coir (only dry
process)
8. Assembly of air coolers or conditioners, repairing and servicing
9. Cardboard or corrugated box and paper products (excluding paper or pulp manufacturing and
without using boilers)
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10.

Chalk making from plaster of Paris (only casting without boilers ete. (sun drying or electrical
oven)

Standalone manufacturing of Concrete admixtures up to 1000 MT per Month
capacity by physical mixing (without boiler and reactor and no generation of wastewater)

12. Used cooking oil collection centres

13. Soap manufacturing (handmade-without steam boiling or boiler)

14. Diesel pump repairing and servicing (complete mechanical dry process)

13, Electric lamp (bulb) and Compact Fluorescent Lamp (CFL) manufacturing by assembling
only

16. Electrical and electronic item assembling (completely dry process)

17. Engineering and fabrication units dry process without any heat treatment/metal surface]
finishing operations or painting)

18. Carpentry and wooden furniture manufacturing without spray painting (excluding saw mill
with the help of electrical (motorized) machines such as electrical wood planner, steel saw
cutting, circular blade, etc.

19. Steel furniture without spray painting
Compressed Bio Gas plants based on feedstock-Municipal Solid Waste, agro-residue, energy|
crops grass or weeds, animal waste, press mud, etc. (as similar type feedstock apart from

20 industrial or process waste), not discharging any waste water and producing by-products,-

(i) Fermented Organic Manure (FOM) and/or Liquid Fermented Organic Manure (LFOM),
enriched manure and/or
(ii) Briquette or pellet using electricity.

21 Hydrogen production through electrolysis (using renewable energy) on Build-Own-Operate
(BOQ) or Build-Own-Operate ~Transfer ((BOOT) or Build-Operate-Transfer (BOT) mode
etc., located in the premises of end user industry and directly using de-mineralized water &
other utilities (cooling tower, ETP, etc.) sourced from end user industry

22. Compressed oxygen Gas from crude liquid oxygen (without use of any solvents and by
maintaining pressure and temperature only for separation of other Gases)

23. Glass and ampules and vials making from Glass tubes

24, Glass nut decorticating

25, IMcdical Oxygen

26. |Handloomfcarpet weaving (without dying and bleaching operation)

27. iManufacturing of scientific and mathematical

28. IManuFacturing, of products from jute (without dyeing or without boiler)

29, |Leather foot wear and Leather products (excluding tanning and hide processing)

30. |Leather cutting and stitching (more than 10 machine and using motor)

31 Organic Manure (physical mixing)

32. |Packing of powdered Milk

33. Cold rolling mill (without heat treatment)

34, Wire drawing and wire netting (without pickling and without heat treatment)

35. Manufacturing of Metal caps containers etc
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physical mixing (without boiler and without any reactor)

3 i i i i b -

36, Organic and inorganic Nutrients by : forming machines)

= e ine automatic vacuum form

37. Biscuits trays etc. from rolled PVC sheet (using

38 Fountain Pen manufacturing by assembling only

39, Glass Putty and sealant (by mixing with machine only)

40. [Manufacturing of Paper Pins, U-clips, etc.

41. Solar Power generation through solar photovoltaic cell and wind power

42, Repairing of electric motors and generators (dry mechanical process)

43, Manufacturing of plastic or cotton Rope

44, Type Retreaders

45, Collection Centres (Without depollution, dismantling and shredding)

46. Surgical and medical products assembled only (without effluent-generating process)

47. Manufacturing of Solar module or ion-conventional energy apparatus

48. Digital thermometer manufacturing

49, Blending and packing of tea

50. Garment and apparel manufacturing industry including Doubling or Reeling or TFO-Two for

~ |one unit (dry process)- without boiler

51. Cotton and woollen Hosiers making (Dry process only without any dying or washing
operation)

52. !Railway sidings only for defence purpose

53. Household bio-digesters/gobar-gas (cow-dung) plants based on biodegradable wastes, etc.

54. Mini Hydel power plants (Capacity -25 MV)

55. Agro-produce processing units having capacity more than 0.5 TPD but less than 1 TPD, using|
only cleaner fuels —electricity or gaseous fuel (without effluent generation)

56. Assembling units and mechanical workshops (without heat or surface treatment or spray
painting)

57. Bakery, confectionery, and sweets production units having capacity more than 0.5 TPD but
less than | TPD, using only cleaner fuels —electricity or gaseous fuel and with having
permission to discharge in municipal sewerage system connected to terminal STP*

58. Cleaning and other brushes manufacturing through dry mechanical process (without
moulding and without effluent/emission generation)

59. Cattle/ fish/ poultry feed pellet making (only palletisation unit without boiler and effluent
generation)

60. Cement products (without using Asbestos) like pipe, pillar, jafri, well ring, blocksftiles etc.
(<1 TPD)* 2

6l. Decoration of ceramic cups & plates by electric furnace

62. Detergent powder manufacturing (handmade -without steam boiling or boiler)*

63. Digital Printing on flex or vinyl, PVC etc. (less than 5 machines)*

64. Distilled water using only electricity (< 1 KLD capacity)*

65. DPC (paper coating) of copper and aluminium wire (only dry process)

41
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66. Fopd and food processing unit (having capacity more than 0.5 TPD but less than 1 TPD),
using _only cleaner fuels -electricity/gaseous fuel, with having permission to discharge in|

municipal sewerage system connected to terminal STP*

67. |Fuel dispensing unit only without automobile servicing repairing and painting

63. Gold Assaying & Hallmarking Centres

69. Herbal powder products making without extraction (dry process - without emissions of
effluent generation)

70. Industrial items from engineering plastics by fabrication process only (without moulding)

71. Manufacturing of all types of threads, cordage, twines etc. (without ginning)

72. Manufacturing of cotton vicks, tapes, bandages, adsorbent cotton etc. ((dry process without
boiler and effluent generation)

73. Manufacturing of Domestic Hardware and Utensils (Without heat/surface treatment/effluent
generation)

74. Manufacturing of products by only cutting/stitching/gumming (without effluent/emissions
generation)

75. Manufacturing of products through physical mixing only like - Floor Polish, Nail Polish, Hai
0il, Shampoo, Tooth Powder, Tooth Paste, Perfume, Hand Sanitizer, (Micro and small scale
loperations) _

76. [Manufacturing of sanitary napkins/ diapers fixing and sealing (Small and Micro scale units
without effluent/emission generation)

77. Manufacturing of Stationery Items (by assembling, and cutting or punching or stapling or
binding etc.)

78. Metal fabrication works and hand tool manufacturing through machines (without heat or
surface treatment or spray painting) ;

79. Oil mill ghani and extraction no hydrogenation refining with capacity not exceeding 500
kg/day* ;

80. Packing of food items (without processing)

8l. Paints and varnishes mixing and blending (without ball mill and only dry process)

82. Plastic wire, net, nivar and other products (dry process through looping, twisting, cutting etc.)

83. Puffed rice or murhi or chura with capacity not exceeding | TPD per day*

34. Rice mills holler machine with capacity not exceeding | TPD per day*

85. Small scale restaurant or hotel without room/cloud kitchens or. Resorts (without stay/room
facility)*

86. Sports Goods Manufacturing Units (without seasoning of woods)

*Sub-sector of existing green category sector”
[E. No. Q-1501 2/2/2022-CPW/e-240741]

NEELESH KUMAR SAH, Jt. Secy.

inci i i i i India, Extraordinary, Part II, Section
te: Th ncipal Notification was published in the Gazette of ) _.
?osﬁb-se:tigr:l (i)? vide number G.S.R. 703 (E), dated the 12 November, 2024 and last amended vide

number G.S.R. 511 (E), dated the 28" July, 2025 .

Uploaded by Dte. of Printing at Government of [ndia Press, Ring Road, f&:‘layapu.r{. New Delhi-1 !006:“-“““
P and Published by the Controller of Publications, Delhi-110054. i namivanava -
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“Categorization of Compressed Biogas (CBG)/Bio-CNG Plants

[(SL Indusirial Sector Pl | Category Remarks
MNo. '

i) 2) 3) ) (5) o
35 Compressed Biogas Pollution potential from Compressed Biogas (COGYBio-

CNG plants may vary depending on the type of feed stock,
size of operation and requirement for discharpe of waste |
waler - i

(CBG)/Bio-CNG plants

In CBG plants, high BOD/COD wastewater is pencrated
from onaerobic bio-digesters which is required w be
(reated prior to disposal or to comply with Gazette
Notification No. 2051 dated 14.07.2020 & Mo, 1972 dated
01.06.2021 for use as Fermented Ocganic Manure (FOM)
andfor Liguid Fermented Qrganic  Manure (LFOM).
Further, theso plants may cause odour nuisance Jdue to
stornge & handling of organic waste and composting.
Exhausted adsorption media/filicrs, used
|ubrication/hydraulic olls and.spent solvents may also get
generated as hazardous waste.

Accordingly, the following classification is suggestied,

— ———1 0 ry
Ornge Tho waste contains heterogeneous material, The anagrobic

=" ERG P 50
% CBg pians hn‘scd o - biodegradation of lhe same may generute wWaste watet
| Municipal Solid Waste (MSW). | Dl ne high BOD and COD. If discharse of
i wostewater is more than 100 KLD, Pollution Index (P1)
l ’ will be 60 and will be culegorized us Red.
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Tig hindilecter 4

/"&_" ®




- 149

B
A —— ; = P, 38 ol . A, V. o e
o= AU ugyur iz qrd ’y
A ; ¢ e
i " Negw. et
7 wularer qReR, $-6, AT HIEAY, Mursr—402010 a0
st (0755) 2464420, 2466191, e-mail {Lmppeb@redif fmall.com
i {‘.Iﬂﬁ pllnmslirfmi onprocess | 50 | Orange Ihe annerobie bindegeadailon of the same amy penemie
WhEe (u\dmln.n'l.'prnto“ liquid wiate wiler containing high 1801 and U500, 1T discharye
eflient & solid waste like ol wadtewater Iamore than 100 LD, PT will e 60 sl
press mwd, erganie studge, will be entepotizol ng Red,
|' mnlasses, ele.)
} & ©BaG pants fased on arop | 40 | Green | Idliseharge % niore Tian 100 K10, 71 will be 50 and will
residue (paddy straw?wheal e entegorlsed o Crrunge,
-| strawioam 3weel
I ! sorphumapier grass, ete.)
| T e I~ i e i i e
H d. CRG plants based on anjmal 1340 | Green 11 discharge is more tlan 100 KD, plense will he 30 and

waste (dairy (arms, poaltry
\ Tarms &nd other animal waste)

.

will be emtegorized as Orange,

1=, 1! 1 CBG Plants (irrespective ofthe | 20 | White
/ L type of feed) producing —
{ Fermanted Organic Manure

CBG plants producing FOM & LTOM as hy products in
conformily with requirements of Gazetie Naotification No.
2051 doted 14.07.2020 & No. 1972 dated 01.062021,

{ i (FOM) & Liquid Fermented respectively, and utilizing entire FOM & LFOM as a
! Organic Manure (LFOM) a5 fertilizer or manure on land and alzo not discharging any
by-produsis. wastewater, lo be considered under White categary,
i subject to verificalion by SPCB on case-lo-case basis.
Above criteria may be re-assessed based on ground
conditions afler ¥ ._EEE_—-——L— od Of Lwo yeuurs.

l_"— 1 Bousehald biodigesters/gobar- | - While Houschold bio digesters/gobar-gas (cow-dung) plants
gas (cow-dung) plants based on bascd on biodegradable wastes, ctc. with feed sluay to
biodenradable wastes, ete. digesters having Volatile Organic Fraction more than 75%

i 1o be considered under White” eatecory.
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CE-18/172023-1PC-VI-HO-CPCB-HO ‘{ Date: 25.,03.2025
il

Tu

The Chairman
State Pollution Control Board/Pollution Control Committee
(As per the list)

Sub: Directions under section 18(1)(b) of the Water (Prevention & Control of Pollution)
Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981 regarding

harmonization of classification of industrial sectors under Red, Orange, Green,
White and Blue categories.

WIIEREAS, under section 16 (2)(b) of the Water (Prevention and Control of Pollution)
Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Control of Pollution) Act, 1981,
ort ¢f the functions of the Central Pollution Control Board (CPCB), constituted under the
Water (Prevention and Control of Pollution) Act, 1974, is to coordinate activities of the State
Pc¢ihion Control Boards (SPCBs) and Pollution Control Committees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control of Pollution)
Act, 1974 and under Section 16 (2)(d) of the Air (Prevention & Control of Pollution) Act, 1981,

ore of the functions of the CPCB is to provide technical assistance and gnidance to SPCBs and
PC = and

WHEREAS, CPCB has classified a total of 419 sectors into Red (125), Orange (137),
Grien (94), White (54) and Blue (9) category, by following a revised methodology based on
Pl incex by assigning equal weightage to scores arising due to Water, Air and Hazardous waste,
hereafter referred as Classification-2025. In this revised Classification, a new Blue Category
has also been introduced tohdistinguish the Essential Environmental Services required for
management of environmental concerns arising from anthropogenic pollution due to
domestic/household activities which otherwise will have large littering potential, CPCB, vide

letter dated 12.02.2025, issued directions to all SPCBs/PCCs for adoption and implementation
of Clussificalion-2025.

WHEREAS Compressed Biogas (CBG/Bio-CNG) plants, divided into 5 sub sectors,
were classified under Red, Orange and White categories, based on respective Pollution Index
scores, as per Classification 2025.

WIIEREAS, a nced was felt to revisit the classification of Compressed Biogas (CBG/Bio-
CIMG) plants based on the representations received for reclassification of the said sector. The
Cuinnittee constituted for classification of sectors examined the representation, feed stock

Pagelof2

et wguer Priwer 9
CENTRAL POLLUTION CONTROL BOARD

A MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA

“afteer wem' gdl R TR, fgeei-110032 (e

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
BRI/ Tel : 43102030, 22305792, Asi@Ige/Website : www.cpcb.nic.in
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raaterial as well as produetion of by-products in the CBG plants, during its meeting held on
17.03.2025. CBG plants based on various feedstock like MSW, agro-residue, energy
Srops/grass/weeds, etc. apart from industrial/ process waste have littering potential and thus
such feed stock based CBG plants may be considered under blue category. The Committee
fualized the reclassification of CBG plants by classifying it into 5 sub-sectors under Red, Blue

ilf.hj White categories based on respective Pollution Index scores, as per Classification 2025 as
2iven in Annexure -I.

NOW, THEREFORE, in the exercise of the powers delegated under Section 18(1)(b) of the
Vater (Prevention & Control of Pollution) Act, 1974 and Section 18(1)(b) of the Air
('revention & Control of Pollution), Act, 1981, all SPCBs and PCCs are directed to adopt the
revised Classification of CBG plants as given in Annexure -

Ewnel, As above. ' 'E7

(Bharat Kumar Sharma)
Member Secretary

Coepy to:

I. The Chief Secretary of all the States and UTs
(As per the list)

2. The Secretary, -
Ministry of Micro, Small and Medium Enterprises
Udyog Bhawan, Rafi Marg, New Delhi - 110 011

3. The Secretary,
Ministry of Heavy Industries
Udyog Bhawan, Rafi Marg, New Delhi - 110011

4, The Secretary,
Ministry of New and Renewable Energy
Block-14, CGO Complex,
Lodhi Road, New Delhi-110 003

5. The Secretary, Ministry of Petroleum & Natural Gas,
Shastri Bhavan, New Delhi — 110001

& The Joinl Secretary (CP Division)

Ministry of Environment, Forests and Climate Change
Indira Paryavaran Bhawan,

Jor Bagh Road, New Delhi - 110 003

. All Regional Directorates, CPCB
(As per the list)

-1

1)

DL, IT, CPCB : With a request to upload the copy of directions
on CPCB website

(Bharat Kumar Sharma)

Member Sccremr%
v
Page 2 of 2
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Annexure-07

RELIANCE BIO ENERGY
e CIN: U351n¢Ml|9021PLCSUBH‘P1 'TED

e i o

e,

Dato: 16" F 9207
Member Secretary February 2024
#
Madhya Pradesh Pollution Gontrol Board
Elhopal, Mp

Respected Sir Ma'am,

_Eiub]ecl: Letter for the intimation for-im
S8G Project by Reliance Bio Energy (
Reference:

plementation of white category
RBEL)- Satna, MP

1. Application to RO-MPPCB-Satna RBEL/ISATNA/CTE-001 dated 14%
February 2024

‘;J;;’PCB office order no 338 under white category dated 30" January

In Ene with the above reference, this is to bring to your notice that we've
submilled the application 1o the regional office for implementation of white
category for RBEL'S CBG project at Satna and have received their
acknowiedgement for the same. The prcjéct being white category, does not
attract any requirement of consent from MPPCB. Kindly find the relevant

documents atiac _dmere{ih for your acknowledgement.
/;' “1 5':--:. o' 'fJ

Regards,
RBEL Satna

aheR 5
Authorized Signatory

Galao002t
B ST Jukor Chambora 1V, 222, Narlman Paint, Mum
Rogd. Oifice: gmrro'i;.;u:’mm Indla, Tel: +01-22-35555000
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RELIANCE BIO ENERGY LIMITED
e CIN: U36105MH2023PLC308847

F{BEUSATNNCTE‘UO'I :
Dale: 14-02-202

To
Reglonal offigq

Madh
Ya Pradesh Pollutlon Control Board

b3ati-N Bhawarl. >
S v - wIcy . M oz 17
Saina, Madhya Pradesh-48ager ANem§dmer eihe Poseol Shpa{ M10)

Kind Attn: Sh. Pushpendra Singh Bundela (Realonal Officer Satna

Fespacted Sirf Ma'am

Subiect: i 5
< u :rjt.'t:'l. Lene!- for the intimation for implementation of white category CBG
Project by Reliance Bio Energy (RBEL)- Satna, Madhya Pradesh.

Compressed bingas consists of mainly Methane (More than 90%) and other gases are
less thap 4%.CBG is produced by anaerobic digestion of biomass and other waste
sauree like agriculture residue, cattle dung etc.

Sustainable alternative towards affordable transport (SATAT) scheme on compressed
b o gas was launched by honorable minister petroleum and Natural gas on 1.10.2018.

GATAT, by producing CBG from waste, would not meet the growing demand energy
demand in a responsible and eco friendly manner but also contribute to India's
commitmeril.to GHG emission reduction.

Al Reliznce we are commitied to the India's Green transformation and continuously
contribute towards the green energy value chain.

view of ahove a CBG plant of 7,350MT/Annum is proposed by the Relaince Bio

in from Reliance Progressive Traders Private Limited. {Note-

E:nergy Ltd on the land lease
3) '
, B¢ will be generated form Agro Residue/ Indus}ria! Wags!&- Paddy straw,

T. ;lf‘-‘:;}ngeg 1o and anaerobic digestion (A.D). The anaerobic digestion system convert

gic &

tha orgsenic waste slurry in to Bio-Gas , which will be further converted in ta the
n2 orge

compressed blo gas (CBG). | |
t generate from the process will be fermented organic manure (FOM) &

ey prod';‘c g ith the specification of FCO as per the gazzeted notification no. 2015 dtd.

conforming Wi d no. 1972 dtd. 1.06,2021 respectively and ulilized as manure. The waste

1d.07.(2’&ﬁ?dafgrt;l1izér) will be reused back to ensure zero liquid discharge. The detalls of

wintar

jeict and process of the proposed CBG plant s attached as Note-2.
project ¢

er Chambers (V, 222, Nariman Polnt, Mumbal 400021
htra, India, Tel: +91-22-35555000

—————

=3 Office: 9" Floor, Mak
Rogd. Offlce: 9 Ma'haras

50
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RELIANCE BIO ENERGY LIMITED
. CIN:U3G105MH2023P1.C300047

IE:;;-::;I .';.I_DOT‘- tljn h_&E:PCB categorizalion of compreasad blo gas (CBG) plant vido lattar

{;s Mm-(;*rf!“??ic;mﬁdrzozd did. 30.01.2024 (Allachad al nole-1), CBG planlts lrrespactive

i ng if1{‘|wfduclr~|g| FOM & LFOM as by praduct in conformily with raquiraments

L tification no-2051 daled 14.07,2020 & no 1072 datad 1.06.2021

o il y. and utilizing entire and LFOM ns a fartllizor or manure an land and also not
ging any waste water, o be conaldered under White catagory (Note-1).

Thi : i
: :;’ "efare, fo: this project is boing whilo category, wo noed not require any consent and
ces not altract any amendment In consent from MPPCB.

Your truly
For RBEL Satna

ot 8

Authorized Signaltory

Erclosure:

Note-1: MPPCB categorizalion of Compressed Bio gas Plant.
Wete-2: Project detzil and process description of proposed CBG plant.
INete-3: Land lease deed

Incle-4: CA certificales

Nete-5: Company details (Memarandum of Association, Board resolution, GST details

e 05 “Nariman Polnt, Mumbal 400021

e ker Chambors IV,
Rugd, Office: 9™ Floor M Indla, Tel: +91-22-35555000

51
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Govarnment of India
Minlstry of Jal Shaktl
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(e Frerdt 87 sFTIRT W 0A)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION
Project Name: 'Reliance Bio Energy Limited
Project Address: " Knhasra No. 20/1(s), 20/2(s), Ufilég}_ah_ﬁé&TTE@ES&T&E&E@L
Village: _ -Bamhaur" I = -..__.gﬁm@;dm-—---—— N
T S N 1L I—
Pin Code: o

Communication Address: Village: Adampur Chhawani, 6;_>pa_§ite Ln_r;t__éalﬁ_ia, ﬁéisgﬁ_ﬁoe;d- Tehsil: Huzur,
'Bhopal, Pha_nc.'_f_a_,_ _ﬁﬁg:rp_a_l._ﬂadhg P@dash - 462022

|Central Ground Water Board North Central Region, Block-1, 4th Floor, Paryawas

\Bhawan, Area Hills, Jail Road, Bhopal, Madhya Pradesh - 462011 :

Address of CGWB Regional Office :

1. [NOC No.: ~ |CGWA/NOC/IND/OR|G/2024/20369 2. Date of Issuence 6/3/2024 5:31:55 PM

3. Application No:  21-4/2272/MP/IND/2024 4. category: Safe i

| |GWREZO23) | |

5. |Project Status: New Project /6. INOC Type: {New i

7. Valid from: 03/06/2024 B |validupto: ~ [02006/2027 B

9. _Graund Water Alﬁstraciio_n Permitted: = / o _ _ - ' & 3

- ' Fresh Water Saline Water ) | _Dgwate;i_;g S Total |
'm’f&ay' En’:‘yee_lr m*/day m’!yeaf 'm_’!day: ‘rﬁ’fyear m*/day ] miyear |
158.00 | 55300.00 | ] S

10. Details of_ground water abstraction /Dewatering structures

' '  Total Existing No.:0 B [ - Total Proposed No.:5

ir - [ bw  DCB | BW TW | MP | MPu | DW [ DCB | BW | TW | MP | MPu 1
" Abstraction Structure® | 0 | 0 [ 0 | 0 | 0 | 0 [0 ]| o 5 | 0 | 0 | O
Eiore Wll: TW-Tutss Well; MP-Mine FHMPy-1 e Pumpe :

paid (Rs.): | 55300.00

“DW- Dug Well: DCB-Dug-cum-Bore Wel BW-

|11. :Ground Water Abstraction/Restoration Charges

12, [Environment Compensation (if applicable) paid (Rs.): - | .00
| No. of Piezometers Monitoring Mechanism

3. Namber of Piezometers(Observation wells) to be
|constructed/ monitored & Monitoring mechanism. |

' i
L

Manual | DWLR**
1 0 } I ——

[owiR -Diojtal Weler Lovel Recorder

(Compliance Conditions given u;erleaf}

This is an auto generated document & need not to be signed.

18111, STHTTR GTOW, WHINE 118, 7§ fareeft - 110011 / 1811, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743

Wehbsite: cgwa-noc.gov.in
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Validity of this NOC shall bs subject to compliancs of the following conditions:

Mandatory condltions: for al users sesking No Otjection Coertificats and indmation regarding their
hall be mandalory for

1) Installaton of tamper proof digital water flow meter with telametey on all the sbairaction siructure(s) o

m}mmn shall ba communicated 1o the CGWA witin 50 mmm of No Objocton Cerlificala,

2) Proponents shall mandatorily gel water flow meter callbrated fram an authorlzed agency onee in & year,

alimos kor construction of ph B able to
4 of dollines. Waler (ovel daia sh il b made avall

Hewy Baction 1 Oul e

9 b portal Delalad guid 0 ¥ “‘ﬂ'ﬂ“lﬂ“llﬂil\!lllmﬂlnlhnmlnmmdmm s par ‘

I | plozamators am glven In Anneoare-ll of the guidelines.

clad during AprilMay every
Walsr samgles from bors wel i / dug wells sl ba coBRClac CERR L le 15 CGWA
In & year, Wler ssmplas mtub._'h\l'l uniity data shal do avi
4 WﬁﬂMWﬁuuwmtm‘?ﬁmtm ot “w is, posticidon/ organia comp olo, Walor quality
through the web portal,

and November) in cors y wel's thall b established in consultation with the R walar javel monitoring four 4) limes & yoar (January, l-hhl-llﬂi-lll
oglnndbdr.:lm.t‘.GWBforgwurhi alar javel { )
a3 wall m3 buffer zones of the mine,

81 In cazs of mining project the firm shal submil water quaity report of mine dischargef sespage from Govt approved NABL sccrediiad lab,
OC.
T) The fiem shall raport compliance of the NOC canditions oniin in tho websita (wwwcqwa-nac, gov.in) within ona year from the date of Issus of this M

threa months of completion of the same 1o
8) Industries abstracting ground water in excess of 100 m 3 /d shall undartake annual waler audit through certified auditers and submit I'u:ﬂlrnpulu within
mﬂ-ﬁlmWHMhmhdhmquMMMmwuhmmmmnmmwmmmwu maeans.

for legal action as per provisions
2 W“"MthWMMWﬂwbuhmﬁuwumc. Ground water withdrawal, If any, after expiry of NOC shall be illsgal & liabls
of Emvironment (Protection) Act, 1986,

conservation
S, Subjec 1o prevaltng CentraStatn Govemment rdesfiaws/nomms or Courtcrdars related o consiruction of tube wellground watar absiracion structure / recharge of :
wmwdmmqmymm,“,wm i

Ganeral conditions:

m "“mmMWIh!ll‘lclimlndrurda-mmxnnsshalbonmaw:l.udrurmi:wmmmaw“dhﬁaﬂﬁmmwmwml

2 '""FWMWI-wkmmissmmc&mrum,nmas.nqmummnw.wmmmmmmmmnocwmmm )
13 wM‘""H'W'WPP!i‘N‘ﬂ!rhmﬂngInhapruﬁ:.upqmmmhmldhgmmﬁhmmnﬂ!u. G
:l::mump;-..mw“m.“nm’ﬂ"‘““‘"‘"W""tmﬁwﬂinﬁuﬂvl'nmndmrlnﬂ‘!premlmHimmmmlmmmmmrwmmuﬁsm i

15) "“‘“"1"m““ﬂl“H!‘hmmwmm.mmchugcmmunalhlatmmbyhﬁnnmsmﬂumm“s.mmﬂpmmﬁmmmm“
stored and put 4o beneficial use by the firm. :

16)

. Fequi -ufml'nrmmntmmﬂllhdhmummurmmmlemm

17) Wiherever the NCIC':llurlbst'au.imdminuwxﬁerqndﬂmdl!ngMl(l}h!mﬂetﬁng-mshm{msmsmlb&um and new fubewell{s) tapping saine water zone shall be
Muin3manfmtsmmuuoc.mnnnmmnammdspmdmmnsidua.iaw. :

18) ﬂm“ﬂnﬂimshlmdmamnhbhmpuﬂw_ ahall ba reported to the concamad Reglonal Director, Central Ground Water Board.
13} In case of violation nl'u\;rNmmm.hwwnhlnuampqmsmuuwmﬁ 16 of Guidelines,

20 ThuNOC:dﬂumtmsdwIhamﬂonmh«Mwmwrmmmmwobhlnuummmmdwwmdmmuhm appropriate authorities,

21) ‘ﬂ\-Is!ue01'H:NOCdouann!lrrlp?rMﬂm“mmrumlrlmmdaarmu:ulbagnmdmumprqodwmmnndmmuwmﬁumddmnﬂmrmammm
mmmmmmwmdmnoc. -

22) in:aaoMm-dmnmmdmemmwmnwwmwmd y chy Inthe No O 'nmwmmmﬁmmmdmde
over possession of he pramises. :

23) This NOC is being issued without any prejudics ko the diroctians of the Honbie Ncrmmmhmmmdwmnmummrmudmm

24) Prwm.mhuhmmwﬂddmn Structees in compEanca of the NOG granted to them previously snd hmwﬂudmbﬂ-dumm{ﬁnymﬂ}hmg ground
water absiraction charges/ground water restoration charges, shall continue to regularly maintain artificial recharge structures,

25) Industries which are likety to causa ground water polltion e.g. Tanning, Slaughter Houses, Dye, Chemicall Petrochem
CPCB list) nead 1 undertake necessary well head protection measures ko ensune prevantion of ground waler pollution as

26) |ncmo1mMmmmmmqow.dm.nmnﬁmufmmmmwmwuy.mwngmm.mmmmﬂmdmr
27} In case of infrastructure projects, nmmwmummdumlnlwhddnmmu“wwm

Ical, Coal washeries, pharmacewtjcal, other hazardous units
per Annaxure lil of the guidelines, S P ATERA

supply systam in the projects,

contamination of surface water.

29) TheNOClumdi:mndmunduqoﬁﬁohmmﬂm«umnhmmnmqa@qarmmg ""i"ﬂmwﬂmﬂahdnmmh
30) This NOC is issued subject to the clearance of Expert Appraisal Committea (EAC) (# applicable), imposed as the casa may be.

31) Inthe seit-compliance report, the PP shal subimit details of Drilling Agency! Agencias, which has/ havs constructed Bl TWis) along with 0 the affect that ail mea

have been laken as per directions of Hon'ble Supreme Court provided th_am-a-Vlldwd@qadmn.m,:@ohmmggwhm BW(sy TW(syPie g ThePPwkm

advized o engage registered driling agency/ agencies. in i event of any mishap/ unfor due to negligence in taking for it Zomater( .
PP and Proventior

%
concerned dilling agency shall jointly be heid responsible and penal action a5 per extant Gavermment rulss shal ba taken. accident due to faliing in Bore Well, bath

INen<ompllance of the conditions mantionsd abova is Iiksly to result In ths cancsllation of NOC and legal action agalnst the propenant)

18111, ST BT, WARE Y, 78 Fedl - 110011 /1 1811, Jamnagar House, Mansingh Road, New Delhi-1 10011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in

U= gard — offed 7T
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CENTRAL GROUND WATER AUTHORITY

Department of Water Resources, River Development and Ganga Rejuvenation
Ministry of Jal Shakti, Govt. of India

Receipt

(As per the MolS guidelines dated 24.09.2020 vide SO No. 3289(E) and amendments dated 29.09.2023 vide 50 No. 1509(E))

Application No,: l|21-4f22721Mi5Mk§b21i"_ T |Date of Issuence:6/3/2024 5:31:55
PM

Nameof Firm:  RELIANCEBIOENERGYLIMITED - -

AppTypa Category __.Blo-mass based 1 power pfan! :_ B | i .

Appltcaﬂon Type: Jndustnaf ] T

'PAN/GSTIN No. of Firm/Individual: AAMCROSTOQ / 23AAMCRO0S70Q1ZS

Apphcatum Pmcessmg Fee

2. |Ground Water Abstraction c.'c;ér-gcs ) - |
3. Ground Water Restoration charges e e | Y —— |
4. Environmental Compensation Charges (ECRGW) (Date Frem (o ) Days- . | =
5. Penalty for non- Compliance of NOC conditions :
Condition to be mentioned
= . : L 2 s
6. |Adjustment Charges S— sl
7. |Rebate |
|8. Eﬁa-rggs for eurrectlonfmodlf cation in the existing Issued No Objection Cart:f cate a3 !. - i A
" |S.No. :Descrlptmn Rate ' - T
i ’ '
| e - = R |
Iy |change in User ID |Rs. 1000 |
| SN : - — . ; R —
| i) Chang& in firm Name _ 'Rs. 5000 ]
| |Gy |Extension of No Objection Certificate Rs.5000 |
‘ (iv) |lssuance of duplicate No Objection Certificate le. 5000 \
) Issuance of corrigendum to No Objection |Rs 5000 =1
Certificate _ g | | Sl ‘
l (vi) |Any other items/correction etc. "Rs. 500 ‘
|

This is an system generated invoice, hence, does not require ink signed.

1811, SR §IaH, wEARiE 38, 7€ Reeft - 110011 7 18711, Jamnagar House, Mansingh Road, New Delbi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.ln

"ot awrd - ot ww

SAYE WATER - SAVE LIFE
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AW /BHP/MP 40010/ PP(11)/2024-25

RW/BHP/MP/40010/PP(11)/2024-25
Government of Indla
Ministry of Road Transport & Highways
(Chlef Englneer - Reglonal Office, Bhopal)
ond Floor, Nirman Bhawan, Arera Hills, Bhopal-462011
PH: 0755-2551329, 0755-2571467, Emall ID: ro.bpl-morth@gov.in

Dated:10.12.2024

To,
CE (NH),
MPPWD, Bhopal

Subject:-Proposal for the construction of an approach/access road & Slab
Culvert for proposed Retall Outlet of M/s Reliance Bio Energy Ltd. at NH-39{ Old
NH 75}, Ch. 150.325 LHS, part of Survey/ Khasra no. 20/1(S), 20/2(S),
20.’3(5},21!1(8],21.*2{5),22;’1(51,2212(5),23(S},24{S),33!2(3},34!2.-‘4(5),3412:‘6{5),34!4;‘1(
S), & 35/2(S), at Village — Bamhaur, Tehsil- Nagod, District- Satna in the State of
the Madhya Pradesh..

R e f=().CE (NH), MPPWD, Bhopal's, Leiter no. N.H-39(75)/R/PP-
554/Bamhaur/RBEL/2024/855, Bhopal dated 04.12.2024.

(ii) EE, PWD, NH Division Rewa's letter No. 1790/TS/NH dated 03.12.2024

(iii) This office letter no. RW/BHP/MP/40010/PP(11)/2024-25 dated 22.05.2024.

(iv) Ministry's Circular No. RW/NH-33032/01/2017-S&R(R) dated 26.06.2020.

Please refer to your letier under ref. (i) forwarding therewith self-certified
proposal for seeking access permission in respect of proposed Retail Outlet of M/s
Reliance Bio Energy Ltd. at NH-39( Oid NH 75}, Ch. 150.325 LHS, part of Survey/
Khasra no. 20/1(S), 20/2(8), 20/3(S),
21/1(8),21/2(S),22/1(S) 22/2(S),23(S),24(5),33/2(S),34/2/4(S),34/2/6(S) 34/4/1(S), &
35/2(S), at Village — Bamhaur, Tehsi Nagod, District- Satna in the State of the
Madhya Pradesh. _

2 . Based on recommendation received from CE (NH), MPPWD, Bhopal vide
letter under ref. (i) above and submission of necessary fees and BG, the proposal has
been examined as per Ministry's guidelines dated 26.06.2020, In-principle approval
and provisional NOC for access permission to instant National Highway at the subject
location is granted in accordance with para 2 of Ministry's guidelines dated
26.06.2020 issued under section 28 & 29 of Chapter IV and section 38 of Chapter VI
of the Control of National Highways (Land & Traffic) Act, 2002 subject to following
conditions:-

a. The Oil Company may construct the Fuel Station along with its access as per
approved drawings at their own cost within 6 months of the issue of Provisional
NOC. After the construction as per.approved drawings and to the satisfaction of
the Highway Administration, the final approval may be given within 30 days of the
receipt of communication from the applicant about the completion of construction
work and License Agreement may be signed by the Competent Authority (i.e.
Highway Administration). In case, the construction is not done in one year, the
provisional approval shall be deemed to be cancelled, unless renewed by the
Highway Administration. , 1

b. Upon issue of Final Approval / NOC by the Highway Administration in accordance

1 Annexure-10

1/4054171/2024
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AW /BHP/MP/40010/PP(11)/2024-25

3.
4.

=

with para 11 of Ministry's guldeline dated 26.06.2020, the Oll Company shall have
to enter into an agreement for signing the license deed for fifteen years with the
Highway Administration (as per Highway Administration Rules, 2004) for the use of
NH land. The license shall be issued to the Oil Company on payment of license
fee in accordance para 5 of Ministry's guidelines dated 26.06.2020.

. Oil Company shall be responsible for the construction and maintenance of

deceleration/acceleration lanes, service roads, channelizers, drainage
arrangement, drinking water and toilet facilities, signs and markings in accordance

with the approved layout and specifications conforming to these norms, at their
own cost.

. A toilet Unit shall be provided by the Oil Company at a standalone location within

the Retail Outlet premises duly equipped with lighting, Water and requisite
cleaning accessories etc. as per standard layout for toilet unit enclosed with
Ministry's Circular No. RW/NH-33044/05/201 8/S&R (P&B) Dated 18.01.2018 (copy
enclosed). A separate access to all road users of National Highways with traffic
signages for availability of toilet facility on NH may be provided and are kept open
round the clock. '

. The Oil Company will remove/shift the trees and utilities, if existing, at its own cost

on the proposed site & access road after taking the prior approval of Competent
Authority as per prevailing rules & norms.

. In case the sitting of proposed Retail Qutlet is not found in accordance with

Ministry’s Circular dated 26.06.2020 issued under provision of section 28, 29, & 30
of Control of national Highway (Land & Traffic) Act, 2002, the permission shall
stand cancelled, and the Ministry shall not be responsible for any
claim/damage/loss to the Oil Company or any person.

The Highway Administration or Implementing Agency responsible for the
concerned NH section may carryout inspections for determining the deviations
from the prescribed norms or approved layout plan any time, even after signing of
license deed and in case of defaults/deviations found during inspections by
Highway Administration, each deficiency shall be immediately rectified, which in no
case should exceed 30 days from the date of inspection/date of notifying such
defects by the inspecting Authority. The failure to rectify the identified deficiencies
within the prescribed time would lead to de-energizing the fuel station by the
concerned Qil Company. The re-energizing would be done only on complete
rectification and on the authorization by Highway Administration.

The copy of approved drawing (Digitally signed) is attached herewith.
This issues with the approval of RO, MoRT&H, Bhopal vide Note-06 (Computer

No.237870).

Copy to:
1. EE, PWD, NH Division Rewa, (M.P.) — for information.
2. The Collector, Satna{M.P.) — for information.

Digitally signed by
o REENIGRCE, Shope
Dete: 10-12:2024 15:42:39
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Office Of REWA Collector/Fire Officer,
REWA Division , SATNA
Madhya Pradesh

HTT AT T
Fire Cell
TRR TAE HYad 99
Fire Plan Approval Certificate

STas FAF ! Dispatch Number 6100014853/FNOC/COL/2025/1056

g & AR 7 Application Date :  May 25, 2024 sras $r A / Dispatch Date : 24-Jan-25
EEs FT ATH / Applicant Name RELIANCE BIQO ENERGY LIMITED

JTdEs T 9er / Applicant Address !  RELIANCE BIO ENERGY LIMITED VILLAGE- BAMHAUR, TEHSIL—
NAGOD, DISTRICT — SATNA SATNA 485441

ISATIRY AT U HT 9FK / Type of NOC :  Fire Plan Approval
stfersiter &1 WL / Type of Occupancy . Industrial Building/ 3ife@fiie o
EARa T Fare / Building Height . 12 ( Hrex ' [ Meter )
A / 7@ 1 8 / Plot/ Building Area: 94120 ( Sq.Mir)
: . RELIANCE BIO ENERGY LIMITED VILLAGE-BAMHAUR, TEHSIL—
wafa @ oat / Property Address ©  NAGOD DISTRICT—SATNA SATNA District Rural Area

P sty ganT 3T / Approved by Fire Authority :

frar/Subject- TRRERA A - 6100014853 Haa g FIAT T YIS GHT 0F WA F ¥ TaY A

fecafoT /| Remarks-

mﬁum%ﬁm&wu&m&m$maﬁﬁﬁmm§ﬁﬂmmmwmmwwam
(ﬂﬁﬂ}wﬁaﬁmw%mmmmsamﬁmmm}mmmm

E?;Tnmmmﬂsﬁrﬂ?h

mﬁmvﬁﬁmmaﬂaawuﬁmﬁmmaﬂraﬁﬁ%wﬂmmyﬁmﬂmmﬁwﬁwm

T 3MTERTIEE Bl i

(1) B R HFREE GUaN cawaR S HAard fe -

Page 1 of 4
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STa& ##AF / Dispatch Number

1aE #r R / Application Date
HTEEH FT A / Applicant Name

Office Of REWA Collector/Fire Officer,
REWA Division , SATNA
Madhya Pradesh

AT AT e
Fire Cell

WAL Sl HYEE 9T
Fire Plan Approval Certificate

6100014853/FNOC/COL/2025/1056

May 25, 2024 Sash & faf / Dispatch Date : 24-Jan-25
RELIANCE BIO ENERGY LIMITED

2. Wet Riser.

3. Down Comer.

4. Hose Reel.

5. Automatic Sprinkler System.

6. Yard Hydrant.

7. U.G. Tank with Draw off Connection.

8. Terrace Tanks.

9. Fire Pump.

10. Terrace Pump.

11. First Aid Fire Fighting Appliances.

12. Pressurization System.

13. Auto Detection System.

14, Manual operated Electrical Fire Alarm System.

15. P.A.System with talk back facility.

16. Emergency Light.

Page 2 of 4
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siras #aie [ Dispatch Number

AEET T ﬁ-‘lﬁr ! Application Date
Hd&sd &1 H [/ Applicant Name

Office Of REWA CollectoriFire Officer,
REWA Division , SATNA
Madhya Pradesh

HTT AT g
Fire Cell

AT A AE 9T
Fire Plan Approval Certificate

6100014853/FNOC/COL/2025/1056

May 25, 2024
RELIANCE BIO ENERGY LIMITED

siras #1 faf¥ / Dispatch Date :

24-Jan-25

19. Means of Escape.

 [20. Compartmentation.

21. MCB/ELCB.

22. Fireman Switch in Lift.

24. Refuge Area.

ot

23. Hose Boxes with Delivery Hose and Branch.

(zlsw?ﬁufﬂﬁﬁﬂﬁﬁ_,mﬁ#ﬁmmm?amﬁm(ﬂﬂﬁﬁﬁﬁ’éﬂﬂﬂ'ﬁ-zmﬁﬁﬂm-ﬁﬂ#ﬁﬂr&*mmJ
Y WATAT WK CAT F U HOaR ST S, R FECH US Ud HeOd HAEAS B At (Rea Rfesa
H2-2016 & WAT - 4 HJUR) CHITEAR HIET, A RAaww @aw, 2012 € AR SE.TH, AGF @ G S Hiaad e

(3) 3rEE B T FA NACUAT vF 7aA WA # WA et w7 s e sfard den Ak e ey F e Az
£ wew FRFR A9 &g HeE Wad sasiRErd 2Em aF e saa wger A Auifa aty a1 o $r aaf &g wrahe @l
| afr AuifE Iaf & o oot S8 B o & e 2016 A wEw-EAw O R T @O WER S ST Uy

Page 3 of 4
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Office Of REWA Collectar/Fire Officer,
REWA Division , SATNA
Madhya Pradesh

T AT T
Fire Cell

FET <A HYEAT 9T
Fire Plan Approval Certificate

e HIE /| Dispatch Number . - 6100014853/FNOC/COL/2025/1056
HrdgsT &r T / Application Date . May 25, 2024 SaF &1 fafY / Dispatch Date : 24-Jan-25
e Fr AH / Applicant Name . RELIANCE BIO ENERGY LIMITED

3T S wfAfa & i agar swiwe R a6t od vauE! § ded "wEE ST Agd 99 TS & H
wapla "7 MR grr yed & 718 ¥ AR agar =i pia ameRr Sl B s

Digltally signed by Anurag Verma

DM: e=IM, o=Personal, itle=5600,
ra g pseudonym=1335229551765453510d PEIHZ3
I I u n3giBm,
2.5.4 20=Td 7df2ac005d425660e 54620754 Tn

1064c8a07 d00SdchebladiGbd 8 12 dea346T,
postalCoda=485001, st=Madhya P

) ‘radesh,
sedalNumber=T80d669a4 fc44 83080 7dd5hIM1a
Ve r m a g Va sy
. cn=Anurag Vi

orma
Date; 2025.01.24 15:51:39 +0530°

REWA Collector/Fire Officer,

REWA Division , SATNA
Madhya Pradesh

Page 4 of 4
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169 i‘imnexure-l2

LICENCE TO WORK A FACTORY
(Form No.3 prescribed under Rule 5 of M.P Factories Rules, 1962)

Nic Number : 20119 : _ Fee(in Rs) : 100398~

Licence No : 248/18571/STN/2m()/H  Challan No :.000626 ;
(Mention this number invariably in -j\_‘ iDate 10/03/2025"
all correspondences with this; oﬂ‘ ce) 1 _ Treasmy .S'BI E—payment

¥

i
. / a

P |

Licence is herebjgranted HAMNDM'KUMAR TRIPATHI': -, o\,

Factory Id : FAC2526347 %~ —/im s ni-L &/

a

8
_— 5]
2

..
A WY
3

to Mr./Mrs. 75 2
Occupier of _ 2 RELIANCE BIO ENERGY LIMI TED

Locatedat " | : Kh. No.34/4/1,33/2,
' A 34/2/4,34/2/6,21/1,22/1, ZEM’ 20/3, 35/2 20/2, 21’/2 22/2,23,24,
Bamhaur, Nagod

District [V : Satna

"
l

(Subject to the pmvmons of I}ie Factories Act, 1948 and the ruie:s made Ihere under and

‘the conditions annexed here with) Valid only for the premises at the above location(as per
' the plan approved under the Factories Act and Rules) for.use as a 2 factory employing not

more than 100 ( hundred ) workers on any one day durmg the year and having installed
motive power not Exceeding 4000 ( Four thousand ) Horse Power, where the manufacture
process of CBG, Granulated Fermented OM, Liquid Fermented OM, Orgam’c Manure,
Phosphate Rich OM, Biomass Br:quet will be carried by him.

This !:cem:e shall remain in _}’brce till the 31 st day of. December Sﬂﬂﬂ.ﬂt}’dﬂ abhd
% Nﬁ

i % “Digitally signed A TIWARI
{"LJ--*' ?:}- —_— =F {J's. Date: 202507, 55 IST
T & ‘"'i Ji Reason: Factory
§ ™ 'Location: MP
Indore G : Chief Inspector Of Factories
Dated : 10/07/2025 - Madhya Pradesh

This & a digitally signed onfine verifiable docurrent and does not need rmamal sipmtire.
This certificate is accepted across all the departments and can be validated online on www.hbour. imp. gov.in




|

¢

" District ||| £t Satna

LICENCE TO WORK A FACTORY
(Form No.3 prescnbed under Rule 5 of. MPFacmrxes Rules, 1962)

A (i
Nic Number : o N Fee('n Rs) 1391551 ;
~Challan No : 'j'"

Kirepce Newe 34511 857115 m’zm(')’ﬂ _ (US1/9999999/0230/11/25/003657 _
(Mention th:s number mvarmb!y in '?i.: ﬁDare 28/11/2025 7|
all correspondences with. this' o_ﬂice) s Trea.s'wj) Onkne . |
Facroryfd FAC2526347 s o\ ' .
L:cence is, hereby gran!ed HARINDM' KUMAR ;_TR!PA THI «‘“‘: f‘}h
toMr./Mrs. =~ SESEEE TN Sl
“Occupier of -, /. ' :RELIANCE BIO ENERGY LIMITED -
\ Located at | 2 KR No34AL332, | o 4
b N ke “34/2/4,34/2/6,21/1,22/1,20/1, 20/3 35/2 20/2,21/2 22/2,23,24,

A ( Bamhaur, Nagod " :

(IS'ub_;ect 1o, the provmons af rhe Factories Act, 1948 and the rules made there under and
‘the conditions annexed here with) Valid only for the premises at the above location(as per
_the plan approved under, the Factories Act and Rules) for use as a factory employing not -
more than 100 ( hundred ) workers on any one day during the year and having installed -
motive power not Exceedmg 4000 ( Four thousand ) Horse Power, where the manufacture
process of CBG,Granulated Fermented OM, Liquid Fermented OM, Organic Mannre,
Phasp!m!‘e Rich OM, Biomass Briquet will be carr:ed' by him.

This f:cence shall remain in force .t‘:H the 3 Ist day.of December 2028 (2026-2028}
Excess Amount (Tn R) ¥ R -

— f‘;‘,«, N SIgnalura valld

LS -J‘::’;” oF o\ e J
SATNA e ' T Chief Inspector Of Factories
Dated : 10/12/2025 ’ Madhya Pradesh

Fwifrw gem; % garoa S Pt srar aem % Saa wdes oo A e st ¥ s o s fem R s swe S
3

This s a digitally signed onfine verifiable docurment and does not need mamal signature.
This certificate & acoepted across all the departrments and can be valbdated onfine on www. bour.mp.govin
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L bzl

WA AT IGovernment of India
arRreq AT TN HATET Ministry of Commerce & Industry
T awt P te® R €157 (Y6 MPetroleum & Explosives Safety Organisation (PESO)
¥ . 177, Firdto @, T ATEVE U9 AL, 12#ﬂﬂﬁf¢%m§nm
ITE- 452016
E - 7177, llnd Floor, Lala Lajpat Rai Soclety,
Near 12 No. Bus Stop, Arera Colony,

Bhopal - 452016
§HAE-mal : dyccebhopal@explosives.govin
ZOHMUPhona/Fax No : (0755) 2445770I2420775/4293966 FAX
2429997

ﬁnommammmusuq - & Dated - 150472025

/AT H Mo,
< M's. RELIANCE BIO ENERGY LIMITED,
Village Bamhor near Power Grid,,
Satna
Bamnor,

Nagod,

Taluka: Nagod,

District SATNA
State: Madhya Pradesh
Pin: 485441
A msub: Khasra No, 34/4M3V234/2/4,34/2/6,2111,221,20 H,20/3,35/, VILLAGE BAMHOR, TEHSIL NAGOD, DISTRICT SATNA, STATE MADHYA

PRADESH, Bamhor, Nagod, Taluka: Nagod, District: SATNA, State: uamg. Pradesh, Pin - 435441 7 {53581 # Compressed Bio Gas (CBG)
Compressed Bio Gas (CEG) 11 &1 HRA-UF NISHEMW T+ 14 Ridus.s fuw, 2016 & il oFmf@ Wil T T < AFding of Compressed
Eio Gas (CBG) and Storage of Compressed Bio Gas (CBG) in Cyfinders at _Khasra No, 3441,33/2,3472/4,34/2/5,211,221.20 11,203,335/,
VILLAGE BAMHOR, TEHSIL NAGOD, DISTRICT SATNA, STATE MADHYA PRADESH, Bamhor, Nagod, Taluka: Nagod, District: SATNA, State:
Madbya Pradesh, Pin @ 485441 under Gas Cylinders Rules, 2016 - Grant of icence regarding.

WEIGWSIr(s),

Fua 309 3 090472025 T T T, OIN1962162 BT UM TEW U Pleass refer to your application Na.OIN1962162 dated 09/D4/2025 .

Nagod g vigrm 95 # RewsHi # Com ressed Bio Gas (CBG) 1310 Td Compressed Bio Gas (CBG) 1a o1 Hsror g Ridsy Faw, 2016
aigria vl T R 7w 7 3 AW 3 9 30 3T, 2016 TF WApr 15, 2025 P HFTE 4. G/CE/MP/S/26 & GICB/MPGTEIF! &l Wiadi $69
Ty ST 551 ST T8 BV Licence No. G/CBMPAISI26 & G/CB/MP/DE/TES both dated Apr 15, 2025 granted in Form 'E & F under Gas Cyfinders
Rd&.zﬁl&mamedhmiawammauptome' September, 2034 for filing in the plant of Compressed Bio Gas (CBG) gas into cyfinders and
for storsge of Compressed Bio Gas (CBG) of filed Compressed Bio Gas (CBG) - 500 Nes., in cyfinders in the storage shed at Nagod, is sent hers
with.

m#eﬁ&ﬂvfﬂﬁmtﬁmms%ﬁwssm%@:;gg% : TdIET0 ¥ H1E The Jt. Chisf Controlier of Explosives, Bhopal Cirdle,
Bhopal (M.P) 39 STTad 2 §4 I3 @1 dvar aard e 3 i 3o§m’tms 1389 o) S 3R & | RAie 20 oy 2034 & @ Ty
ﬂ#ﬁmﬁmm.ﬂ@mmm.ﬂafaﬂmﬁumzntsasﬁwmﬁwﬁﬁiw%mﬁﬁmmm:ﬁ?iaao
gt 2016 0% S TEHISI e WE T 8 21 U F g8 3331% Wa: AR € I VPleass nots that application for renewal of the icence
should be submitted so as to reach the The JL Chief Controller of Explosives, Bhopal Cirde, Bhopal (MLP.) before the bcence expires (Le. on of before

30™ September, 2034) as required under Rule 55(5) of Gas Cylinder Rules, 2016. Application for renewal of icence received after 30T September,
2014 but not later than 307 September, 2035 shall be considered only with late fee applicable vide Rule 55(7) (a){b) of said Rules. The cence will
automaticaly expire if no application is received upto 30" September, 2035.
o7 1ft TE iy SFEE Tu av) 3, Rl ar arm iRt 3 saf o T | @ el TliThis approval/permission.however,does not
absohve from cbtaining necessary permission/dearance from other authorities or under other statutes as applicable.

LW Yours faithfully,

HAAYE! End : As above
e,
y Kuma
Jugst Iga:ﬂwﬁ'dn'
Dy. Chief Controller of Explosives

|
For Jt. Chief Controlier of Explosives
hopal

Acopy of the licence and one sat of bio-data of personnel referred to above are forwarded here with for vs office record.
: For Jt. Chlef Controller of Explosives

(3% SHST 4R o1de ¥ fufd, gewo aur o2 R & firg gram gl deuge hitp:Hfpeso.govin 28 I](For more information regarding status. fees and other
details pleasa visit our website hitpfipesa.gov.in)

Note:-This is system generated document does not require physical signature.
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wrdi ik
IO T /Govarnmant of India
mitrey o\t Iuim Minlstry of Commarce & Industry
Ry T Py e e fPeiroleum & Explosives Safety Organisation (PESO)
€ - 777, R aa, wren arora g g, 12 sag ww =l & am, s e
WaTH- 462016
E - 7777, lind Floor, Lala Lajpat Ral Soclaty,
Near 12 No. Bus Stop, Arera Colony,
Bhopal - 462018

FHA/E-mail : dyccabhopal@explosives.gov.in

hone/Fax No : (0755) 2445270/2420775/4293966 FAX
P 2429997

HMNo :GICB/MP/0S/26 & GICB/MPIETE3(G136141) f2/ Dated : 15/04/2025

MEMORANDUM

frrarsub  Khasra No, 34/401,3372,34/2/4,34/2/6,2411,22/1,20 /1,20/3,35/, VILLAGE BAMHOR, TEHSIL NAGOD, DISTRICT SATNA, STATE MADHYA PRADESH,

- Bamhor, Nagod, Taluka: Nagod, District: SATNA, Stats: Madhya Pradesh, Pin : 485441 by Mis. RELIANCE BIO ENERGY LIMITED Village Bamhor
near Power Grid, Saina ,Bamhor,Nagod, Taluka: Magod, District: SATNA , Stale: Madhya Pradesh, Pin : 485441 # Rravg & ff Compressed Bio Gas
(CBG) T &1 WAV-Td WUGTSIV] TISTIA- Storage of Compressed Blo Gas (CBG) 114 Ridvs=d fmm, 2016 ¥ ofarfa or3fGr 9l $33 & aX 7 Filling of
Compressed Blo Gas (CBG) and Storage of Compressed Bio Gas (CBG) in Cyfinders at Khasra No, 34/4/1,33/2,34/2/4,34/2/6,2111,2211,20
11,203,358/, VILLAGE BAMHOR, TEHSIL NAGOD, DISTRICT SATNA, STATE MADHYA PRADESH, Bamhor, Nagod, Taluka: Nagod, District: SATNA,
State; Madhya Pradesh, Pin : 485441 by M/s, RELIANCE BIO ENERGY LIMITED Village Bamhor near Power Grid, Saina ,Bamhor,Naged, Taluka:
Nagod, District: SATMA , State' Madhya Pradesh, Pin : 485441 under Gas Cylinders Rules, 2016 - Grant of licence regarding.

Nagod FRa Y201 93 A RreweHdl A Compressed Bio Gas (CBG) 1 %W Td Compressed Bio Gas (CBG) T P71 y3Rw fra Rrdist Pgw, 2016 %
afafa o T R TE F Mg A | 9 .20 Ry, 2018 wau%pr 15, 2025 ¥ TG §. GICB/MP/05/26 & GICB/MP/OGIT63%! 2 Hfddl The Jt.
Chief Controller of Explosives, Bhopal Circls, Bhopal (M.P.) Y 3rfid =1 o1 T8 €1 ITwo Copies of Licence No, G/CB/MP/05/26 & G/CBMPI06/763 bath
( dated Apr 15, 2025 granted in Form 'E' and 'F under Gas Cylinders Rules, 2016 valid upto 30" day of September , 2034 for filling in the plant of
-- Compressed Bio Gas (CBG) gas into cylinders and for storage of Compressed Blo Gas (CBG) of filled Compressed Bio Gas (CBG) - 900 Nos., in
cyfinders in the storage shed at Nagod, are forwarded to The Jt. Chief Controller of Explosives, Bhopal Circle, Bhopal (M.F.) .
I 2 % Rgtaria v @1 Flan st R s e s A A AqE B A it vl &1 a1 Bl F ol el M aaT A W E @2
= ﬂgwwﬂ%mmmWWﬂm TUT ST B el oruY e & R dg W 1 9dl A oreet
FAEiFaIFE A A € @t {id TR FaTd §U ST 56 STy B Wel € IHe is requested to inspect the subject premises and if he is satisfied
that all the conditions of Licence and provisions of the rules have besn complied with, he may endorse and hand over the original copy of the licence to the
licensee directly under intimation to this office,retaining the other copies of the licence for this office recards. If however, he decides not to endarse the
licence, he should immediately return the same to this office with reasons, not later than three months.
A set of blo-date of the personnel is furnished by the firm is enclosed herewith for his information and records.
Conditions of tha Approval:-
1. A copy of package approval for compressor issued from the O/o Chief Controller of Explosives, Nagpur shall be submitted at he time of

endorsement of the license and same shall be given to the Inspecting Officer for verification.
2. A copy of Application in Schedule-7 of MSIHC Rules 1989, Safety Report in Schedule-10 of MSIHC Rules 1989 and a copy of nomination of

occupler shall be submitted.
HaE™Ivours faithfully,

HAH/End ; As above

(Stan- K i)
ay Kumar)
ERE: = Ié!rsﬁz!s s

Dy. Chief Controller of Explosives

YT =1
For Jt. Chief Controller of Explosives

hopal
To,
( The Jt Chief Controller of Explosives, Bhopal Circle, Bhopal (M.P.)
For Jt. Chief Controller of Explosives
q’_a . Bhopal
W o freetes e
e

[T SAETH A orde 2 fauf, et T o=m Ao & e o eard} 9IS hitp:iipeso.govin 3/ 1){For more information regarding status,fees and ather

details pleasa visit our website hitp://peso.gov.in)

Note:-This is system generated document does not require physical signature.

Digitally signed by SANJAY KUMAR

Reason: Licence No. ;: GICB/MP/05/26 & GICB/MPIQGTE]
Location.Bhopal [G13614 1]

Dale:15-04-2025 16:43:23 PM i _
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; o~
| Department of Drinking Water & Sanitation Zaéf-ﬁ @%/_) 62@

WKL Ministry of Jat Shaki Amvitpahotsay ==t s
(ol e)

Date: 04-Aug-2025

Certificate of Registration

Registration Number: MP02004338

This Is to certify that Satna CBG Plant belonging to Reliance Industries Limited located at Village-BAMHAUR,
GP-BACHMAI, Block-NAGOD, , District-SATNA, State-Madhya Pradesh, Pincode-485441 has registered itself
as Compressed Bio Gas/ Bio CNG plant on Unified Registration Portal for GOBARdhan (Galvanizing Organic
Bio Agro Resources Dhan).

A

Karanjit Singh Ngangbam

Director (GOBARdhan)

Department of Drinking Water and Sanitation
Ministry of Jal Shaktl

Disclalmer: This registration certificats has been issued based on information provided and certified by the spplicant, and no
independent verification of the same has been camied out by the Issuing autharity.
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Annexure-15

siturm anufrm wrafea

o, Nua grfdie (Rafla ma), anflrm st @ ey,
gletamany A, WO N0, - 462028

DHOPAL ZONAL OFFICE:
B, MAPLE HIGH STREET (2MD FLOOR), OPP. ASHIMA MALL,
3“]?.{ (gﬁa'[)%ﬁ%g HOSHANGABAD ROAD, BHOPAL M.P. - 462026
(NI BIBR BT IUBH ~ NEL BTAT) Wt /Phone : 07556020132
- . - B IFax :+91 1126185041
GAI L (Ind la ) Ll m ItEd Emall : gallbhopal@gall.co.ln

{A Government of India Undertaking - A Maharatna Company)

No: GAIL/ CBG Side Letter/Purchase Term Sheet/2025/2 Date: 09.12.2025

To,

M/s. Reliance Industries Limited

3rd Floor, Maker Chambers 1V,

222, Nariman Point, Mumbai — 400021

SUB: Side Letter to Purchase Term Sheet dated 28/04/2025 for purchasc of Biogas/Compressed Bio
Gas (CBG) between M/s. Reliance Industries Limited (“Seller™) and GAIL (India) Limited
{“Buver”).

Dear Sir,

1. This has reference to the Purchase Term Sheet dated 28/04/2025 and Side letter(s) dated 30/05/2025 &
30.09.2025 (collectively referred to as “Agreement”) for purchase of Biogas/Compressed Bio Gas
(CBG) between M/s. Reliance Industries Limited (“Seller) and GAIL (India) Limited (“Buyer™). The
Seller and Buyer shall be collectively referred to as “Parties” under this Side Letter.

=2

It is hereby agreed by the Parties that the following clause(s) of the Purchase Termsheet shall be
modified and amended with effect from 15.12.2025 to the extent as stated hereunder:

Clause 7 | Daily Contracted 9000 SCMD
Quantity (DCQ)

3. Except for the aforesaid changes, all other terms and conditions of the Purchase Term Sheet shall remain
unchanged. The Agreement and this Side Letter shall together constitute the entire agreement between

the Parties and shall be binding upon them.
For and on behalf of GAIL (lr&bl_imittd
”Ztlma r)

(Ranjan
Zonal Chief General Manager & OIC

Accepted & agreed as above:

For and on behalf of M/s, Reliance Industries Limited (*Seller™)
Name: |

Designation:

usften st

oo vrad, 16 Hiwtesh s Gn

#f =0~ 110088 - gF2m

REGD. OFFICE:

GAIL BHAWAN, 16 BHIKALL CAMA PLACE
NEW DELHI- 110066, INDILA
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Annexuref-_lﬁ

RELIANCE BIO ENERGY LIMAITED
____C_-IH: VIS0 AHE62IPLE12247

——t e 2

CBEUEATNACTO-002
Cele 02022025
3
Lhembes Seeralary

liackys Pradesh Poliution Conlrol Board
Fhoasa!

‘ugjacl Intimation of Commencement of CEG Plant Under Y/hite Czlegory —
Jelignce Bio Energy Limited, Satna, Madhya Pradesh

Respeded Sir/ Ma'am

With referenca to our previously submitted letier regarding the estzbEshmeal ol our
Compressed Biogas (CBG) plant by M/s Reliance Bio Energy lerted st Villags
Bamhor, Satna, Madhya Pradesh, ve are pleased to inform you thet cur proje B=s
re1=7ed an advanced stags of implementztion and is now set fo commence plant
oparations. |

As per our Consent to Establish (CTE) application and the Madhya Pradesh
Sn'lut'on Control Board (MAPPC3) guidelines, we vish to intimate that cur plant =1s
areder di= White Category, ensuring minimal environmental impacl The project
adiheres 1o all necessary regulatory requirements, and vie remain committed to
mezintzining environmental compliance in all aspects of our operations.

¥.zy Environmental Compliance Measures:

1, Zero Liquid Discharge (ZLD): Our plant is designed lo operals on a zero liquid
diascharge system, ensuring that no wastewaler is discharged into the
environment. All liquid waste is either lreated or either reused,

2. Solld Wasta Management: The plant follows best practices for tha collaction,
treatment, and disposal of solld waste genaratad during the biogas preduction
process. Organic residues are ulilized for composting or as by products to
rinimize waste.

itegd. Office: 9" Floor, Maker Chambers IV, 222, Nariman Point, Mumbal 400021
Maharashtra, Indla, Tel: +91-22-35555000
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RELIANCE BIO ENERGY LIMITED
B CIN: U35105MH2023PLC 398847

3. Alr Emission Control: The plant operates in compliance with air quality norms,
ansuring minimal emissions and adopling best-in-class technologies to
mitigate any environmental impact. '

Wa would like to kindly intimate the startup of our blant under the White Category and

remazin aveilable for any further information or clarifications that may be required by
NFPCS '

We reqquast you to kindly take note of the same and acknowledge the receipt of this
- Inimation. -

Thank you for your time and consideration.

Your truly

[Far 2l Satna

WS
¥ il “ e
<. iole-1:MPPCB categorization of Compressed Blo gasFJ@;b Y=\
2. Hole-2 :CTE application letter. L

5. Wote-3: Project detall and process description of CBG plant,

Copy to:

1. Ruglonal Officer MPPCB Satna.

—

egd. Offico: 9™ Flaor, Maker Chambers IV, 222, Nariman Polnt, Mumbal 400021
Maharashtra, Indla, Tel: +91-22-35565000

70



o

e

an

177

s__Annexure-17

S I MA LA BS Addrons 1 AT, Mayapurel industelal Araa,
i1, Hew Unilil - 110054
= Phane 1 401) (N11) 43058000
Emall  : reporsgpsunnlaly cons
CIH Ho 1 UrdataDLIDRer TCoM 705
Webslte i www nlmalabs ol | weeew simaluts com

Sophisticatod Indusbial Matorlnls
Analytie Labs Py, Ltd,

(BOVE, APPROVID TENTING LANDRATDES)

TEST REPORT

Dacy Code 1 RIMP/21053 3 . REPORT NO. : SE1224011325/0
lssimnd o Reliance Industries Limited *Cuslomer Rof No. : NS
Khasra No 20-24, 33.35, Nagod, Satna, Madhya ‘Refarence Date : 23M2/2025
Pradesh-485446 | - Date of Sampling : NS
Dale of Received t 24/12/2025
Dale of lssue : 02/01/2026
Slarl Dale of Analysis 1 24/12f2025
Date of Complelion * 02/01/2026
"Straple Name ! Liquig Organic Manure (B No -LF-SA-2502, Environmental Condition : 2542°C,RH50£15%
B.8ize-10000 MT) Sample Condition : OK
“Samplc Qty. 1Lt
S0P/Sampling Plan I NS
Test Method Deviation : NA

; Sample Collection : Sample Submitted By
Cusicmer
RESULTS OF ANALYSIS -
| Reference : FCO Act, 1985 )
ISain ;;E-Eres-:n'pmn i Ona Liguid Organi= Manure sample was rocaived by us an 2471212025
{5000, [Tr 81 Parometors Units Resulls Limits Meothod Detoctlon
| ) Limit

| Mlcrak olagical Exomination

1 [P: hzcens par 30 ml Apsent | N | Fco (21stEdition ov. 2023) | NA

HA (et #3nlicab’a, GLA- Bolew Linut of Quantdicaton, LOO- Leml of Quantficalian
fot e Cogomer arkad for the above tests enty. The sbove tested parameters meets the roquirement of FCO Act 1985,
== End of Tesl Report —

Authorlzed Signatory
(__n.‘) weoy J7 P e:_,. >
P ————
Anshul Gupta Diwakar Jha
Revigwed By G.M Technical Envifonment
HEMATHs. © Tred TR ATao 11 & A 218 Ao & tutoram S

Tl Flnte bt amles gn, 49 0y abovs W SST 20 Ele & appicatis paraeters Erdorierwrd o Srodch @ nodler mforied ror evphed 2kl
Lz, o G2a e 07 8 I ited L Ut mrvardod iimassl oody Ay gugte anung o ol Fors repert shall Cw sbpect w Owind

jurmchoion oy vs
wo0lly o @ P T I e e QECE o T Do of e s arfien porTeryion Bom SEAL Lara Py LE4

@ BT et S0y AT TR0 Sl O] et e S eus e o SALE Lala Pyt L
T Dmrtape] S one yes Peritalie farce (Orer Tan Beugs & Cosreenc ) md Le desdroped sfar T 2oy
B W el o ATy b et B i S el L U G OF T e of s O Tiemd Riges! ( wreet e resis gracl 80
T OBA e B 0w e D0 I3 e B Ay Uz iy of gy frclororsid R perd o of pobaly @ sienied ksl Inots
LR R T e e L I A NP, ecly i Easa o 3oy ETERATTY O Ay RETEEE TR by SPAA Lesa P Lid
B 4o 00 L0 38 el Lo isohs i B e e Iy R o iEd ke
B2 Dhaabcol o by mo o o i nuidbd 281 cf i g aiog Sadaey
-|i Il 9 R0A Gara)y & Danirs sl od Bk, £ ot Rldacs o'y Ay 2is

H

@ Thes Tentologn? & it b Gt Pl
L Thas Tod Mozt k) inl ga oned
B Tha o5t oo b & (™ & o Baroiei,

ALY T eTs urandes Ey Ihe cuslomo:

B
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SIMA L_AB AdfAraay ¢ #;‘J.Ir:";;“: al bohiaieksf Aras
e e T Mase Glamr . f1anag ' =
Hq\pltl“.llr_;ﬂ,,” Mg al H“""‘l : Pliena 1 a0y ¢hi1y 11450990 r-"’.,.=§;5
AL BTV ITHE P T Py |'I?I ariplis FmAll o reqentagdasssrat simy g g,!i&"ﬁ})
LT Aoy y el CHEMA o VREnae (onngs (i) | gah HanW Ly
Yhtn LARARATORIEa) Walialta ¢ waein simatahe rat | e aimababhy rrem !.o’):‘- :
s, 1
re

P & 2
gt

Rehnmen thidustries L imijed

Khawrn Na 20-24, 33.35, Nanod, Salia, Madliya

Praidnsh.anbaag .

TErmpio Nama

B Sire- 10000 MT)

* Liguid Organic Manure (B No.-LF-5A-2602,

TEST REPORT

ULR : TC1122028200000070F

REPORT MO,
*Cuslomer Fef Mo

‘flelerenca Dala

Date of Samphng

Dala of Rocoiver]

' Dato of 1ssua

Sintl Dala of Analysis
Data of Complelion
Environmental Condilion
Sample Condilion
*Sampla Oly.
SORfSampling Plan

t BE1224011325/0

Hs

231272025

NS

2411202025
0210172020
241272025
0210172026

2522°C RHSOE15%
(8]:4

1 Lir.

M5

T T S S T

Tost Method Doviallon HA
Sample Colleclion : Sample Submilted By
r —_— Customer
RESULTS OF ANALYSIS
| Reference : FCO Act, 1985
l“.s--m ¢ Dogmapton One Liquid Organic Manufe sampla was received by us on 24/12/2025
(= b 0% e Parameters Units Results Lirnits Method Dotection
g Limit
| .
- % by weight 922 90 - 97 FCO (215t Edition Nav, 2023) A
" - dsma1 a7 NMT 4.0 FCO (215t Edion Nav. 2023) NA
" i
- -
n: NA B8.25 8.0-84 FCO (21st Edition Nav, 2023) NA
.
4% by weight 3.2 Min. 1.5 FCO {215t Eddion Nav. 2023} NA
mgfkg BLO Max. 100 SIMANSISTPO41, Issue MNa, Lo [1.25)
"-l[l 01, lssue Dato” 10.01 2023
5 ’|<;| 2rriam fas Cd) maikg BLQ Max. 5.0 SIMAINSISTRIO041, Issue No. LOQ (0.5)
i 01, Issua Data® 10 01,2023 .
i 1(:- urium fos Cn ma'kg 1.202 hiax. 60.0 SIMAINS/STRION, Issue No NA
01, lssuo Date 10012023
R T r—r mgikg 6,214 IMax. 300.0 SIMNINS/STRIO4L, Issue No. | LOQ(1.25)
ll ' D1, Issuo Date’ 10.01.2023
R - :It;-.! Authorized Signatory
e E
ot A 4 voeee -
: FRE @D e dyreserle>
P {"E;‘j Anzhul Gupt Dhvakar Jha
[Fryvase Beviewesd By G.M Technical Environment
VT 1 (w0 Bard WERL 8 100 1@ ] sk B ol e e Page el
5t s H 2 trm Benate i et oy G B ubnroe fusled 3emiin & ayscotlo ralerobens Eovionet i of ooy i ool e kol ied fod sngbed i
Sy L] 3l g AL BTy el B3 Mol el vl ool Ay e svikieg ol ] e fe]eat shull B sadyect 10 Dol jursd chon Ry
: B i Dasd Bmpast o mas by o v e ] wriilp oo o o g oe-ch e i1 W Conwl ol e st wl we dlon paw s siony fam SIALA Leos P54 L
i 0w Tkt D b maid od fas waard Py G @0 L0 0 @y @0l em] B 1med 3wl il @i iten paimiasan e SAA Laba M L
3w pempenle o (rugt b LDeTwnr o ddll 06 dratdjod Bl e gae eosraiis sangoes (U7 s Diugs £ Comohea) will be teiroysd shef 7 daye

AT A e e T s Rt L d it e S e U g d £ o S0 AT 8 o Tasl Iepadl of wrea i o e se Tl sl
A ple e pd send st e D rm s d v iy D D gl by of gy phatutogasd b porl wi el of pariolly oy e seried Wl ropols
A Gl dula et LLD s 0L T ELTe S OO B e i ol EaNe GF ey 0 8000y oy I Gy e TRl lesied by EA0A Laby Pyl Lud
Wintas dg B o r i Lo g wembeg o gty 1P Prsdl B oy ety
e et dew e g &4 D in e o e il B sl
g S et (e Sndeee e b bt L ulons s Raushs
WaZVED ST Lot 7 W cas oo

I




179

¢ « A, Mayaparl Industrial Aten, .
UG SIMA I AE‘S e r"\h.ll,'u--prnr:lhhirnau

\ I; i&'.". i S = fhone @ HO1) (D11 430%000
i lf}vt,é\(}\-‘ Sonhisticatnd Industiinl Malotlals — Emoall 1 inportefpannatah com
AN Annlytic Labs Pvt, Lid,

CiH Mo 1 LIARDODL FOAETErIT NG _
" o i g
(OV . APPROVID TT 811MA LARORATOMIR ) Walislin : woew stennbals onl | weaee sinalaby com ‘_{ ,},\'
s
NGRS =

TEST REPORT ULR : TC1122026200000070¢

Pr Ay Code t RIMIY/21850

REPORT NO, : SE1224011325M
75l Parameters, Nosulla Limits Mothod Dotoclion
Limit
JE RESyryn mofa oLa Max. 100.0 SIMAIINSISTPIOS, Issuo Mo, | LOG (125)
01, lazua Date. 10.01.2022
13 [Moreuny fas Hg) markg pLa tax. 015 SIMANINSISTPIOM, lsaue Ho | LOG (3.1
. 01, lssus Date 10 01 2023 °
11 heilas N kg DLa Max. 500 SUIAINSISTPIOAT, Issue Mo | LOQ (1 25)
01, fssue Date: 10 01.2023 g
L pesize 2a) mghg 12.425 Max. $000.0 SIMA/INSISTRI0AL, Issua No MA
R ot

01, Issue Dale: 10 01,2023 ¥

Picable, BLQ- Belaw Limit of Quanlificotion, LOG- Limit of Quantificalion

otz = Costarmer sshed for the 2bova tosts anly, The above lested parametora maoels the requiremant of FCO Act 1945,
— End of Test Report ~-
.
-
Authorized Slgnatory
N 3
{,.,;Q} Aoy J? racc_r.@_b_'__“)
@ fnshul Gupta Dawakar fha
- Revievred By G.M Technical Environment
ien u'r--l; VoIt Tant Map b on rid waled withau o i) 241
F 1w el 6 bt d ol rdy 1 By o Wikled BuTE 0 A pepucalile e ure i Ermdorpumee] of products ia e e wd o erpRed e
3 biatadey U Lt diam g o il L s Wt pemcand monicag unly Ay Gl wiseg ol of il wpot snall ca subec i Dy paresiiLon anly
1Tt Tend il va b 03 Lo waspa onLacd S i ] B B a8 s COu 0 e et el P st Barn SAA Labe Pl Lid
@ 0T W b TG ) a1l L uibis ] ety T B BB e U i il w0 Gl B om SULA Luce PoL Lid
- T el TG e S MDA L G b will [ Doy o) il Coms paar Bl atia B aam iy (O Wean Ceigd & Coaraton] il bu cosropsd slter 7 doys
b e s e Ly e b Babboiod efio 30 dipe ol o dite of 5 see o it flngal o wosa vn Gt armisg speciad
A A B e el ) B e T s hew B P et bty of gy pecioomed Figed e of parLasy pravsetea ksl (epads
AL s LU e B Car kg STHL D EnI R rslaly o cani O mng SRSy nampig lewed by GIBLY Lass ML LE
’ .-.,a..u..u.’..,.....n..uﬂuaa-uu.uqum.i..m.umwmh
LREE L N T T WH D L ks Law
L] A e ) Lnlmm\ta--.nlnhhb'phc
A e T L7 NG Coslomar
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1y j Addevss 1+ AT, Mayapun lndustela) Araa,
{**Mﬁ% S‘MA LABS PiAL, e Doth « 110064
S AL Sophi Plhone ¢ e(Bipnt 1) 4054700
Ef'.f.ﬁ:m‘ﬁi I “F;{'i:ii'ﬂﬁtl {r':{[hmt'rlul Matothls  pmall ¢ opomagpamatat rom
aylic Labg Pyt Lid, CIH Mo | UZARGITL 1 4nae T a1 TnG

LLUISLES B T
PROVEN trnt s LANDIRNATONIN ) Wolinlto ¢ wanwr slinalaby oo | warar sitralab corm

BhONT LB NS R 8 e,

fC-anxin

TEST REPORT ;
ULR : TC1122026200001373F

o B REPORT NO, : SE0117015026/
Retianes Industries Linsited ‘Cuslomar Rol No. 1 HS .
Khasra No.20-24, 93-35, Nanod, Salna, Madhya *[Reference Dato : 160172026
Prodesh-48544G , - Dale of Sampling : NS
Dnoto of Recaived 1 17/01/2026
Dalo of Issua : 22/01/2026
Slarl Dale of Analysis : 17/0172026
Date of Completion 1 22/01/2026
“lamye Name t Fermentod Organic Manuro (U.No.-BF-SA-2502, Environmental Condition 3 25+2"C,RH50£15%
B.Size-2000MT) Sample Conditiort : DK
*Sample Qly. :1Kg
SOPISampling Plan : NS
* J-'“I Test Method Deviation = MA
: Sampla Colleclion : Sample Submitted By
g Cuslomer

RESULTS OF ANALYSIS
Reference : FCO Act, 1985

15.3:1'!::‘: Duseription @ Ono Fermented Organic fManure sample was recelved by us on 17/01/2026

3 No. ! Test Parmmatars Units Resulls Limits ‘Mathod Dateclon
! Limit
b |viaisture % by weeight G1.% 30-70 FCO (212t Edition How, 2023) MNA
1. [Slectrieal Contuctivity (as ysm-1 31 NMT 4.0 FCO (215t Edilion Nov. 2023) NA
dzm-T) F j
B -:';_'[_,-.ir_i" NA T.82 G.0-84 FCO (2151 Editien Nov. 2023) NA,
e , uisl Organie Carbun Y 6.8 Min, 12,014 FCO (21st Edition Now. 2023) NA
Heavy Naotals Content .
4. |iunenic (as AS203) mgika 2.090 Max. 10.0 SIMAJINSISTPOA, Issue No. NA
ﬂh _ 1. D1, Issue Dale: 10.01,2023
L. |Cazmium (a3 Cd) mgrg Lo Max: 50 SIMAINSISTP/OA, Issua Ha. LOQ (0.5}
— 01, 1ssuo Date: 10.01.2023
7. |Lhromium (as Cr) ma'kg 4.708 Max. 50.0 SINAVINSISTPD41, Issue No. NA
{ D1, Issue Date’ 1001.2023
f
I E. (Cozper{as Cu) mgikp 14.056 Max. 300.0 SINMAMMSISTRO41, Issua No. NA,
| S 01, lssue Date: 10.01.2023
Dl aemia Authorized Signatory
3, it :
i‘;ﬁl 5 :ﬁ {4\:) L J? ratc.r.@
s 3L
é}iz'ﬂ; v‘rtﬁ Aashul Gupta Diwakar Jha
S estai Reviewed Dy G.M Technical Emronment
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TEST REPORT

@ ULR : TC1122026200001373F
. ot ; = £
> Py Jode : RAPrRI0g) REPORT NO.  SEQTI70150207
3 Mes Tos Parametoes Uniis Restils Limits Mathod Datoc
! = Limit
I i
|
9 Lead (as Pb) malkg =708 Max. 100.0 SIMAJINS/STPIO41, Issue Mo HA
01, Issue Date; 10 01.2023
0 Wartury (as Hg) mafkg olo Max. 0.15 SIMAANS/STP/OA, lssuo No. | LOQ(0.1)
01, Issuc Date: 10.01.2023
1. Nizkel (as Ny markg 4.424 Max 50,0 SIMAINS/STPIDA1, Issue No. NA
i D1, Issue Date: 10.01,2023
\Z, |Znz (as 2n) maeg 44078 Max. 1000 0 SIMANNS/STPIONT, [35ue No. NA
i' 01, Issue Data: 10 01,2023 .
et - Cuslomer asked for (be above tesis only. The above lested parameters mects the requirement of FCO #ct,1985 Speciiication L B
F¥- Mot Applicatiz, BLQ- Below Limil of Quantificatian, LOQ- Limit ef Quantification
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TEST REPORT

s :RiMP21ess REPORT HO. : SE0117015026/0
+ ’ Retianco Intustios Linvited *Cuslomar Rel No t NS
’ Khasra No 20-24, 33.35, Nagod, Satnn, Madlya ~ “Relerence Dale : 16/01/2026
Prodesh-405440 | - Dalo of Sampling : NS
Dale of Received ¢ 17/01/2026
Date of [ssuo 1 22/01£2026
Slarl Dale of Analysia : 17/01/2026
. Date of Completion : 22/01/2026
*Tampl: Name t Fermented Organie Manure (B,No.-DF-SA.2502,  Environmental Condition  : 2642°C,RH50+£15%
B $ize-2000MT) Sample Condilion : OK .
*Sample Qty. : 1Kg
y SOP/Sampling Plan : NS
ah Tes! Method Deviation = NA
Sample Collection : Sample Subrutted By
Customer
i RESULTS OF ANALYSIS
[ Reference : FCO Act, 1985
.' Tan -E:.l:sa'.p'..'ron . Cne Fermenled Organic Monure sample was recelved by us on 17/01/2026
[t He. | Tost Parameters Units Resulis Limits Method ‘ Detection
! i Limit

f:’I_l:-:ﬂbiilﬂgil:al Examinalion

Hia - Zlclomar aswod lor the above ests only, The above lested parameters meels tha requirement of FCO Act,1585 Specification
13- He Applicakle, ELQ- Below Limit of Quaalification, LOQ- Limit of Quantifieation i

L z1ogenciy per 30 gm Absent Wil FCO (21st Editlon Nav. 2023) | NA
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Reliance Industrie
Khaara No 20- 24-,3?~L%mlLﬁd

Nagod Satna , Madhya Pradenh
Nagod Satna,Madliya Pradeoh{23),405446

|
| (ININCGNEE
. 002002442
\ Supplier-GSTIN: 23ARACRS055K4ZC pelivery Challan Not 33133.2025
1 " Supplier-PAN:  AAACR5055K Delivery Challan Date: J30-
< e L pnonoo30426

815 of Consignae

TR S1FGH

« v+ 1a 1 Ghoerdang, Satna
ve3dloa 530L67E97S

IR . ML BRAJESHIZ3) 485446
I11"Urique 1D: BHA

i

0000030426

shipped to - Address of Dellvery
SANTAN SINGH .

Address : Ghoordang, Satna
Mobile: 8301679975

SATMA, MADHYA PRADESH{23) , 485446
GSTIN/Unique ID: HA

1775101 Do 82  LIQUID FERMENTED ORGANIC. MANURE

uy I

Quantity TUOHM Rate (Ra./UOHM) Total (Rs.)

Free Supply 3
Ay flecwrernic document 1SsSuUe
Ack, 2000 (21 of 2000) .

o

TR

d in accordance with the provis

. Deceription af Goods Batch =155
- i L 0.10 .
L LIGUIC ERMENTED ORGANIC MANURE LF-SA-2501 4310.000 431.00

jons of the Information Technology

b:d: ef Traasport: Road Daspatch

Vehiole oy UPICUSRET

Check Digit No:0633288138

Recipients Order No.and date: 0307145128 . 24.12.20235

DIR

¥eceiver Signacure
l

11".

For Reliance Industries Limited
Signaturs vald

Digitalty s DS RELIANCE n.msm@mr&n 2
b Ay g el e ryess

Ruthorised Signatory

ria 12ip2] [lase of Business (Supplier): Commercial

labsiee-

vlgllaamr lony s T e A .

L

: Hoshangabad

=3, Ctfier-3rd floor, Haker Chambers IV,222, Hariman Poilnt, Mumbai,
weas, Til.com, CIM: L1TL10MULI7IPLCOL9 786, Tel.,

LS = _abow

Page 10l

Unit Mo 601, Eth Floor, Aashima Corporate Zone
Road, Bawaria Kalan,Bhopal 462026

- 400021, Maharashtra, India.
No: 0288-4010000

W
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!m‘ltanco Industrvien Liimited
Ahanva No 20-24-,1313- 15

Nagod fatna |, Madhya Pradeah
Nagod fatna,Madhya Pradenh(23), 485446

Iﬂ[ '
g
Reliance

Jacusivies Lirnted

st INAT FOR
e LB 1OIEN 002002442
‘ . - to: 23185
: 1ivery Challan ) 3.12.2025
Supplier-GSTIN: 2IAMCR5055K4%C palivery Chil1an pate: 3
| Supp lier-PAaN: ANACRS055K
0000030426
Detarls 030436 Shipped to - Address of Delivery
petas 1z of Coneignae oooo SANTAN SINGH p—
€811 .1 LINTH A iana« B
iz 3 : rlotadery, Satna pabilet 5301679975
Malid = SIC1ETLETE o
SATNA,MADHYA PRADESH(23),
SIT}%.R;DHSF.T131G5ﬁ(23],48541€ osTIN/Unique ID: HA
gsTYdfondque ID: NA .
: MANURE
Ti8 3 : FERMENTED ORGANIC
BSt y102 o0 89 LIQUID TOtaera-]
T L T Quantity UOM Rate (Ra. /TOM) o
=.E mper o £ Goocdsd = :
£.¢ owaszripticn o - e ET] 5500 = — 100
I TIICUIC FEMENTED OR MANUR
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1 Tlaccronic document 1885
hut iont (21 of 2000).

i Technolegy
ued in accordance with the provisions of the Information Te

I

Recipienta Order No.and date: 03107145128 . 24.12.2025

Ml 5t Trepspert: koad Deapatch Check Dlgit No:0633288138 DIR

'-\f_n:t: E]l tle: UIS0LU2LT

Pueadvey Gignarure

For Reliance Industries Limited
Skynaturs valld

Digitally skgned by DS RELIANCE wuusm#ﬁmﬁﬂ 2
Dale: 2025.12.20 172239157

e Authorised Signatory
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

SR

i 1:;%@

Report No.: 5404

Test D
1.V ane ¢fthe Customer
2. N dress

- 3. Nature of Sample
4. sumple Collected By & Analysed By
5. Quaatity of Sample Received
6. ale Yo, of the Sample
7. Dte ¢ Time of Collection & Inwarding
. Dute of Siart & Completion of Analysis
9. »: mpning Point
10. 1'law Details (Remarks)
T, Moz of Disposal
_- Ulumate Receiving Body
13. Temperature on Collection
14. Cizvboys Nos for .
I3, Water Consumption & W.W.G (KLPD)

__TESTREPORT

[ LAB Inward : 5404

Annexure-21

M.P. Pollution Control Board, S::{na
Amarpatan Maihar By Pass,
Rewa Road Satna,Pin -485001

Satna

Tele:07672-237273

A

~ Date: 03/11/2025 |

: POND WATER NEAR SHRI RAMESH SINGH FARM HOUSE GRAM-SITPURA, SA
: -,GRAM SITPURA SATNA,GRAM SITPURA SATNA
SITPURA-485001, Taluka : Raghurajnagar, District : Satna, GIDC : Not In SIDC

WAR-Water Act (Routine), (Insp Type : COM-On Complaint)

: AJK.SHRIVASTAVA,CHM & A.K.SHRIVASTAVA,CHM

4 liter

P

: 382590

1 22/10/2025 , (0900 to 0500) & 22/10/2025
: 29/10/2025 & 03/11/2025
: POND WATER NEAR SHRI RAMESH SINGH FARM HOUSE GRAM-SITPURA, SA

—_—-—

: 27.0 & pH Range on pH Strip :6.8

1]

: Ind :0.000

01 & Color & Appearance :blakish
, Dom :0.000 & Ind :0.000 , Dom :0.000

== S—

Sr s _P_.a_ri_l_metar | Unit i Test Method Range of Testing

L r-r.!:,e!aure | Centigrade |(2550-B, APHA Std. Methods, 23rd Edn.) 2°C-99°C

2y~ T pHunes '4500 H+B APHA std. methods 23 rd Edn. 0.5-13.5

I ol ) 7 mee Scale |(2120-8, APHA SId. Methods, 23rd Edn.) 2-99 Co.Pt. Unil

4 ubidty | NTU_Nephelomelric Method (21308 APHA Std.Methods 23| 1-1000 N.T.U

E " ot Solids mgh (2540 B, APHA sid. methods 23rd Edn.) 10-100000mg#

6 "ovi Dierolved Sofies mgl (25408, APHA std. methods 23rd Edn.) 10-10000mg/l

7 fusnanded 5?|.q5 e I ~ mgl {25403 APHA std. methods 23rd Edn.) 5-10000mg/i

s .; liniie ) mgh |(4500-NO2 B, APHA Std. Methods, 23 rd Edn.) | 0.01-5 mgil
i 5 Ll rzte Gl _”_ o i mgh ]{4500 NO3 B, APHA Std. Methods, 23rd Edn.) 0.01-100.0 mg/l

O nd} as ClCOJ | mgl |{23gu_§_ AEF}JE%I-:I Methods, 23rd Edn.) 1-5000mgl

1" 1 Flarcness as CacO3. | mgd  |(2340 C, APHA Std. Methods, 23rd Edn.) 2-1000mgii

Wletasiom 1 mgl (3500 K B, APHA Std. Methods, 23rd Edn.) 1-100 mg/i

S el mgt (3500 CaBAPHA standard methods, 23rd Edn.) 5-1000 mg/i

w tiagresim | mgh  [(3500 Mg BAPHAstanda[d methods, 23rd Edn.) 5-1000 mg/l

14 CHornde .., mg" |4500-Ci-B, APHA Std. Methods, 23rd Edn. 5-100mg/l

ACHuphate | mof  [(4500 E, APHA Std. Methods, 23rd Edn.) 1-400mgl

frhosphate mgn |(4500 P D, APHA Std. Methods, 23rd Edn.) 0.01-20mgl

TS 'otd' cal: ;J-T _______ MPN/100ml | (9221-B, APHA Std. Methods, 23rd Edn.) 1.8-1600MPN/100ml

iFecal Colforn | MPN00mI | (9221-E, APHA Sid. Methods, 23rd Edn.) 1.8 -1600MPN/100mI | 0
_2u Dissclved Oxygen = mgh (4500-0B, APHA Std. Methods, 23rd Edn.) 0.1-15mg/l (S ]
21 Chenical Oxygen Demand mgl (5220 B, APHA Std. Methods, 23rd Edn.) 5.0-10000 mg/l 1344
2213.0. D (3 Days27oC) | mgll IS 3025,1993 1-10000 mgll |iEesona
23 Conductiviy micromho/om | 2510 B, APHA std. methods 23rd Edn. 0.1uS-100mS/im | 5937
2¢l:iim Hardress as CacO3 | __Mgls  |(3500- Ca B, APHA Std. Methods, 23rd Edn) 5-10000mg/l | 1340
2| tagresium Hardngss as CACO3 _ Mglls [ (3500- Mg B, APHA Std. Methods, 23rd Edn) 5-10000mgl [iSrs00ns

88
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i r-'lsuflal refer only 1o the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
S.‘.:m les WI|! be destroyed after 10 days from the date of issue of test report unless otherwise specified.

1 :1-5 l-apor.ll is not to be re_pmduoed wholly or in part or used in any advertising media without the permission of the Board in writing.
ine: 0"'; i5 ';‘" fe?P:nslb!El for the authenticity for the samples not collected by the Board's officials.

1 gl liabil ty of our laboratory is limited to the invoiced amount. Any di isi i ; . .y
{1@ i rJurisdiction) Jurisdiction only. . Any dispute arising out of this report is subject to

F arm gsibie Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 89

F y:izoct emical and microbiological parameters, Std.Method ;
b v 21d) s for Water and Waste Water- 2. t
i oti3say lest (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007, era ste Water- 24th Edition by APHA.

.
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RELIANCE BIO ENERGY LIMITED
CIN: U35105MH2023PLC398847

bl L Satna-CBG/ MPPCB/No- 01 Date- 04-11-2025

Ty,

Tl.a Regional Officer,

Iv: dhwa Pradesh Pollution Control Board,
S.tna, Madhya Pradesh

Subject; Clarification on Complaint Re rding Operation of CBG Plant at Satna.

R:spected Sir/Madam,

[1sis with reference to your letter seeking clarification on a complaint alleging discharge and environmental
inipact alleged to be caused by the Compressed Biogas (CBG) Plant operated by Reliance Bio Energy Limited

1321, al Village Bamhor, Satna District, Madhya Pradesh.

¢ » wsh to respectfully submit the following comprehensive clarification and factual position for your kind

cosiveration and record.

3. The Satna CBG Plant is duly categorized under the "White Category"” of industries, in line with MPPCB
and CPCB guidelines identifying non-polluting and minimal-impact units. Under the White Category
framework, such units are exempted from obtaining Consent to Operate (CTO) and are required only
to intimate the Board before commencement of operations. The guidelines as per the Central
Government notification issued under proviso to sub-section (1) of Section 21 of the Air (Prevention
and Control of Pollution) Act, 1981, vide G.SR. 761(E) dated 17" October 2025, published in
coneultation with the Central Pollution Control Board (CPCB), are also attached for your reference.

Accordingly, RBEL submitted an Intimation Letter dated 05.02.2025 (Ref. No. RBEUSATNA/CTO-002) to

the Member Secretary, MPPCB, Bhopal, informing the commencement of operations under t

he White

Category. This intimation was duly acknowledged by MPPCB on 06.02.2025. A copy of the letter and
acknowledgement is enclosed herewith for reference. Before commencement, RBEL had also obtained
the Consent to Establish (CTE) dated 16.02.2024 under. the White Category duly acknowledged by
MPPCB on 16.02.2024, thereby completing all statutory pre-operation requirements under the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of Pollution) Act,

1981.

l. The plant operates on a purely biological process of anaerobic digestion of biodegradable feedstock,
including agricultural residues, food waste, and cattle dung. The process does not involve or generate
any hazardous chemical, heavy metal, plastic waste or toxic substance. All biochemical reactions occur
within closed, temperature-controlled digesters ensuring no emission, leakage or. discharge of

untreated material.

The unit adheres to a Zero Liquid Discharge (ZLD) system design, wherein all liquid fractions generated
during the digestion process are recycled within the plant for slurry dilution and biogas generation,

thereby ensuring no discharge outside the plant premises.

Regqd. Office: 9" Floor, Maker Chambers IV, 222, Nariman Point, Mumbai 400021
Maharashtra, India, Tel: +91-22-35555000
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RELIANCE BIO ENERGY LIMITED
) CIN: U35105MH2023PLC398847

The O“IY_bY‘PFGdUCt Q?T}EFatEd is Fermented Organic Manure (FOM) a nutrient-rich organic fertilizer
confor_mmg to the Fertilizer (Control) Order, 1985 (FCO). The FOM is non-hazardous, non-toxic, non-
corrosive and environmentally safe with no potential to cause water or soil pollution.

d. All operations are periodically reviewed to ensure alignment with MPPCB and CPCB norms. No
discharge of untreated effluent or emission could cause environmental harm. The allegation that

material from the plant has caused soil or water contamination is unsubstantiated and scientifically
unfounded as the process is non-polluting by design and operation.

RBEL is a law-abiding company of national repute and

and regulatory compliance. The CBG Plant operates under valid statutory consents and permissions
issued by competent authorities, including the MPPCB. The company adheres to the provisions of the:
a. Environment (Protection) Act, 1986 ;

b. Water (Prevention and Control of Pollution) Act, 1974
¢. Air (Prevention and Control of Pollution) Act, 1981

and all a2pplicable environmental standards. There has been no lapse or non-compliance warranting
any action.

fully committed to environmental protection

A allegatiors concerning water/soil pollution caused by the Satna Compressed Biogas (CBG) Plant operated
b, REEL are factually incorrect and legally baseless according to documented " plant processes and
ccmpliance status. RBEL appreciates 1

he cooperation extended by your office and remains fully committed
tc transparency, lawful operation and facilitating any further information required for the investigation.

W sincerely request that the above clarifications and supporting documents be taken on record and the
ir itte: be treated as complied and closed. We remain fully committed to maintaining the highest
eruironmental standards and are happy to facilitate any inspection or furnish further data if required.

Tranks 8 Regards

o

De puty General Mandtge

2eliance Industries Limited

kG Satna,

st~ To MPPCB SHAPAL  OFRILE

Regd. Office: 9" Floor, Maker Chambers IV, 222, Narim
! ' , an Point, Mum
Maharashtra, India, Tel: +91-22-35555000 bai 400021
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RELIANCE BIO ENERGY LIMITED
CIN: U35105MH2023PLC398847

o .lll .‘
e ot
y "y

RBEL/ SATNA/ MPPCB-2

v4

The Regional Officer

Madhya Pradesh Pollution Control Board (MPPCB) By
Satna (M.P.)

Dated: 18/03/2026

Subject: Request for Extension of Time for Submission of Compliance Report

Ref : Your Letter no 2093 dated 16/03/2026 to M/s Reliance Bio energy limited

Respected Sir,

With reference to your letter regarding the complaints received through C.M. Helpline and subsequent
inspection carried out by your officials at our plant, we acknowledge the content of letter.

We would like to submit that we are in the process of reviewing all the points mentioned in your letter.

As the matter involves technical evaluation, planning of corrective measures, and coordination across

various departments, we kindly request you to grant us an additional 15 (Fifteen) days’ time to submit a
comprehensive and accurate reply.

We assure you that necessary corrective actions will be initiated immediately, and a detailed appropriate
reply addressing all observations will be submitted within the requested time period.

We request your kind consideration in granting the extension.

Thanking you.

Reliance Bio Energy bimlited - UM
Arpit Singh Baghel i

A QY
Deputy General Manager _ 5 'T:Af\‘f.i‘é:y}\% @/

C‘\\‘.}‘;\-‘. ‘: I'.':\j\: e -.‘r
A ._,,;&@("\
ﬁ,«d\ A 4 . L." %

Regd. Office: 9" Floor, Maker Chambers IV, 222, Nariman Point, Mumbai 400021
Maharashtra, India, Tel: +91-22-35555000
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ANALYSIS REPORT FOR 2 1 0
WATER / WASTE WATER SAMPLE

“Sample 1D:385635 - Analysis Completion:10/03/2026 i |

p———

Annexure-26

M. Tolluffon Control Board. Safna
Amarpatan Maihar By Pass,

Rewa Road Satna,Pin 485001
Satna

Vot ik

Test Report No. : 5618

1. Name of the Customer
2. Address

Y. Nature of Sample

4. Sample Collected By & Analysed By

3. Quantity of Sample Received

6. Code No, of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

| LAB Inward : 5618

Tele:07672-237273

TEST REPORT —
Date: 10/03/2026

POND WATER SAMPLE SHRI RAMESIH SINGII FARM II(E_SEGRAM-SITPUIM,
-GRAM SITPURA SATNA,GRAM SITPURA SATNA
SITPURA-485001, Taluka : Nagod, District : Satna, GIDC : Not In SIDC
WAR-Water Act (Routinc), (Insp Type : ROU-Routine Visit)
Mr.Harish Rai, Lab Assis & GANESH KUMAR BEGA ,Scientist
4 LITER
: 385635
25/02/2026 , (0900 to 0900) & 26/02/2026

: 26/02/2026 & 10/03/2026
POND WATER SAMPLE SHRI RAMESH SINGH FARM HOUSE GRAM-SITPURA,

sn

as

s

e

24.0 & pH Range on pH Strip :6.5
: 01 & Color & Appearance :colorless
+ Ind :0.000 , Dom :0.000 & Ind :0.000, Dom :0.000

Sr Parameter Umt Test Method Range of Testing Resu It
1 Temperature ~ Centigrade | (2550-B, APHA Std. Methods, 23rd Edn.) 2°c99°C 7237
2 pH S 1 ___pi i.igns | 4500-H+B APHA sid. methods 23 rd Edn. 05135 : rn
3 Colour Pt.Co.Scale {2120 -B, APHA Std. Methods, 23rd Edn. ) 2-89 Co.Pt. Unit colorless
4 Turbidity - Sl NTU. INaphelmnetnc Method (2130B APHA Std.Methods 23[1-1000 N.T.U Canzg
5 Total Solids mgl  |(2540 B, APHA std. methods 23rd Edn.) 10-100000mg/ 462
6 Total Dissolved Salids i Cman |{2540 B, APHA std. methods 23rd Edn.) 10-10000mgN 438
7 Suspended Solids R  mal l(;z_gé._o B, APHA std. methods 23rd Edn.) 5-10000mgil i
8 Nitrite g (4500-NO2 B, APHA Std. Methods, 23 rd Edn.) 0.01-5 mg/l 107
9 Nitrate T e |{4sawoaa APHA Std. Methods, 23rd Edn.) 0.01-100.0mgd | 384
10 Alkalinity as CaCO3 i '_4 ‘mgl (2320 B, APHA Std. Methods, 23rd Edn) 1-5000mgA | 250
11 Total Hardness as CaCO3. - mgl ]{2340 C, APHA Std, Methods, 23rd Edn.) 2-1000mgf 272
2Potassum T g {asoo K B, APHA Std. Methods, 23rd Edn.) 1-100 mg/l JERES
13 Calcium s i _l_—rng_n (3500 Ca B APHA standard methods, 23rd Edn.) 51000 mgh _“+T"é,5_73
14 Magnesium - N (3500 Mg B APHA standard methods, 23rd Edn.) _|5-1000 mg/l I 2624
15 Chioride | men  4500-Cl- B, APHA Std. Methods, 23rd Edn. 5-100mg/i 2%
16Suphate B | me" (4500 E, APHA Std. Methods, 23rd Edn.) 1-400mg/| [ErRTS
17Phosphate - | mgh  |{4500 P D, APHA SId, Methods, 23rd Edn,) 0.01-20mg 7 osz
—f8Total coliform | MPNM0OmI |(9221-B, APHA Std. Methods, 23rd Edn.) 1.8-1600MPNAOOMI |~ 26
19 Fecal Caliform | MPNI100mi |(9221-E, APHA Std. Methods, 23rd Edn.) 1.8-1600MPN/T00mi | 18
_—20Dissolved Oxygen mgh __{4500-0B, APHA Sid. Methods, 23rd Edn.) Oibmgn | .58
21 Chemical Oxygen Demand mgl _|(6220 B, APHA Std. Methods, 23rd Edn) 5010000 mgh | 34
22B.0.D (3 Days 270C) mgn  [IS 3025,1993 1-10000mgn | 3
23 Condu..c:tm!y micromho/cm | 2510 B_ EF__’HA std. methods 23rd Edn. 0.1pS-100mS/m | 7120
24 Calcium Har\dness as CaCO& Mg/Lts (3500- Ca Eﬁl’iﬁ Std. Methods, 23rd Edn} 5-10000mgn | 184
25 Magnes:um Ha rdness as CACO:! MaglLts (3500- Mg B, APHA Std. Methods, 23rd Ec Edn) 5-10000mgn v
—
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Laboratory Remarks : Parameter as per MPPCB standards By;1503-lab_1503 Dt.: 10/03/2026

Dr RAHUL DWIVEDI,SCT.

Field Observation :
Note :
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
Total liability of our laboratory is limited to the involced amount. Any dispute arising out of this report is subject to

{1@strJurisdiction} Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1893 for Effluents

. Physicochemical and microbiclogical parameters, Std.Methods for Water and Waste Water- 24th Edition by APHA.
8. Bioassay lest (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

nswN o

m

|

m. 10/03/2026 .
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

M.P. Pollution Control Board, Satna
Amarpatan Maihar By Pass,

Rewa Road Satna,Pin -485001

Satna

Tele:07672-237273

e

Sample ID:385637 - Analysis Completion;10/03/2026 717" I

/ LAB Inward : 5619

e SENTREPORT.
Test Report No.:5619 B

" Dats. 10103."2025

1. Name of the Customer
2. Address

3. Nature of Sample

4. Sample Collected By & Analysed By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: WATER SAMPLE NEAR BOUNDARY WALL OUTSIDE OF FACTORY PREMISES
¢ - NORTH WEST SIDE OF M/S RELIANCE BIOENERGY LTD,GRAM SITPURA,SI]
SITPURA-485001, Taluka : Nagod, District : Satna, GIDC : Not In SIDC
: WAR-Water Act (Routine), (Insp Type : ROU-Routine Visit)
: Mr.Harish Rai, Lab Assis & GANESH KUMAR BEGA,Scientist

1 4 liter

: 385637

: 25/02/2026 , (0900 to 0900) & 26/02/2026
: 26/02/2026 & 10/03/2026

: WATER SAMPLE NEAR BOUNDARY WALL OUTSIDE OF FACTORY PREMISES

: 245 & pH Range on pH Strip :6.5
: 02 & Color & Appearance :colorless
: Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000

Sr, Parameter Unit l Test Method Range of Testing Result
'Temperatl.lre 3 Centigrade | (2550-B, APHA Std. Methods, 23rd Edn.) 2°C-99 °C kel
2 pH PHUnits  |4500-H+B APHA std. methods 23 rd Edn. 05-13.5 803
3 Colour i - PLCo.Scale [(2120-B, APHA Std. Methods, 23rd Edn.) 2-99 Co.Pt. Unit slight yellow
4 Turbidity NT.U.  [Nephelometric Method (2130B APHA Std.Methods 23| 1-1000 N.T.U T e84
5| Conductivity T ~ micro.slem | 2510 B, APHA std. methods 23rd Edn. 0.1-20000 pSicm 12614
6 Total Solids maA (2540 B, APHA std. methods 23rd Edn.) 10-100000mg/l 794
7 Total Dissolved Solids ) mgl |(2540 B, APHA std. methods 23rd Edn.) 10-10000mg/l 752
8 Suspended Solids mgf | (2540 B, APHA std. methods 23rd Edn.) 5-10000mg/l 42
9 'Nitrite mgl  |(4500-NO2 B, APHA Std. Methods, 23 rd Edn.) 0.01-5 mg/l 043
10 Nitrate ) magll | (4500-NO3 B, APHA Std. Methods, 23rd Edn.) 0.01-100,0 mg/l L1182
11 Alkalinity as CaCO3 o mgl (2320 B, APHA Std. Methods, 23rd Edn.) 1-5000mg/l 405
12 Total Hardness as CaCO3 mg/ (2340 C, APHA Std. Methods, 23rd Edn.) 2-1000mgh a2
13 Sodium mgh (3500 Na B, APHA Std. Methods, 23rd Edn.) 1-100 mg/l T st
14 Potassium | mef  (3500KB, APHASLd. Methods, 23rd Edn.) 1-100 mg/ o
15 Calcium N mgh (3500 Ca B APHA standard methods, 23rd Edn) | 5-1000 mgil |0 s
16 Magnesium g mgl  |(3500 Mg B APHA standard methods, 23rd Edn.) | 5-1000 mg/l | 2818
17 Chioride S g mghl 4500-Cl- B, APHA Std. Methods, 23rd Edn. 5-100mg/l | 12046
18 Sulpnate mg/l (4500 E, APHA Std. Methods, 23rd Edn.) 1-400mg/l | 128
|19 Phosphate D mgA (4500 P D, APHA Sid. Methads, 23rd Edn.) 0.01-20mgfl _ { 1.14
~—20 Total coliform MPN/100ml |(9221-B, APHA Std. Methods, 23rd Edn.) 1.8-1600MPN/100mI I
21 Fecal Coliform MPN/100ml | (9221-E, APHA Std. Methods, 23rd Edn.) 1.8 -1600MPN/100m! 120
~—22 Dissolved Oxygen _ mgh | (4500-OB, APHA Std. Methods, 23rd Edn.) O1-i5mgh  [Ii3e
| 23 Chemical Oxygen Demand mgh (5220 B, APHA Std. Methods, 23rd Edn.) 50-10000mgd 108
24 0il & Grease maf (55208 APHA, Gravimetric Method 23rd Edn.) 10-100mgn | 19
| 25B.0.0 D (3 Days 270C) mah IS 3025,1993 - 1-10000 mg/l |
26 Calcium Hardness s as CaCO3 Mgllts | (3500- Ca B, APHA Std. Methods, 23rd Edn) 5-10000mgl |22
| 27 Magnesium Hardness as CACO3 MglLts  |(3500- Mg B, APHA Std, Methods, 23rd Edn) 5-10000mg 116
.-L.-—I
106 |
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Laboratory Remarks : Parameter as per MPPCB standards By:1503-lab_1503 Dt.: 10/03/2026

Dr RAHUL DWIVEDI.SCT.

Field Observation :

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report Is subject to
{1@strJurisdiction} Jurisdiction only. :

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 24th Edition by APHA,

8. Bioassay test (for loxicity) -15:6582:Part-2:2001; Reaffirmed 2007.

M. 10/03/2008
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ANALYSIS REPORT FOR M.P. Pollution Control Board, Satna

WATER / WASTE WATER SAMPLE Amarpatan Maihar By Pass,
e . T R e Rewa Road Satna,Pin -485001
Sample 1D:385642 - Analysis Completion:10/03/2026° 22 . ] Satna
| LAB Inward : 5620 Tele:07672-237273
. : : TESTREPORT T
Test Report No.:5620 _ Date: 10/03/2026 |

1. Name of the Customer

WATER SAMPLE FROM FACTORY PREMISES - 174665

2. Address : -, WEST SIDE OF M/S RELIANCE BIOENERGY LTD SITPURA SATNA M.P.,SITPU
SITPURA-485001, Taluka : Nagod, District : Satna, GIDC : Not In SIDC

3. Nature of Sample : WAR-Water Act (Routine), (Insp Type : ROU-Routine Visit)

4. Sample Collected By & Analysed By : Mr.Harish Rai, Lab Assis & GANESH KUMAR BEGA,Scientist

5. Quantity of Sample Received = 4 liter

6. Code No. of the Sample 1 385642

7. Date & Time of Collection & Inwarding 25/02/2026 , (0900 to 0900) & 26/02/2026
8. Date of Start & Completion of Analysis 26/02/2026 & 10/03/2026

e

e

9. Sampling Point : WATER SAMPLE FROM FACTORY PREMISES
10. Flow Details (Remarks) 3
11. Mode of Disposal 5
12. Ultimate Receiving Body H
13, Temperature on Collection : 24.0 & pH Range on pH Strip :8.0
14. Carboys Nos for : 03 & Color & Appearance :black
15, Water Consumption & W.W.G (KLFD) : Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000
Sr Parameter Unit Test Method Range of Testing Result
1 Temperature Cenligrade | (2650-B, APHA Std. Methods, 23rd Edn.) 2°C-99 °C :_: 231
2 pH - pHUnits  |4500-H+B APHA sid. methods 23 rd Edn. 0.5-13.5 821
3 colour ~ | PtCosScale |(2120-B, APHA Std. Methods, 23rd Edn.) 299 Co.Pt.Unit || black
4 Turbidity | NTU.  [Nephelometric Method (2130B APHA Std.Methods 23| 1-1000 N.T.U 7881
| 5] Cor'-'dactmty o | micro.siem | 2610 B, APHA std. methods 23rd Edn. 0.1-20000 pS/cm 14321
6 | Total Solids mgi (2540 B, APHA std. methods 23rd Edn.) 10-100000mafl |7 so1
7| Total Dissolved Solids mail (2540 B, APHA std. methods 23rd Edn.) 10-10000mg/ 863
8 [Suspended Solids mgA (2540 B, APHA std. methods 23rd Edn.) 5-10000mg/ [ 38
. 9'Nitrite o mgh (4500-NO2 &, APHA Std. Methods, 23 rd Edn.) 0.01-5 mgil [ 108
10 Nirate ] - mgl | (4500-NO3 8, APHA Std. Methods, 23rd Edn.) 0.01-1000mg | 3.38
1 Nka;.,;ﬁy‘a;'cacog " mgl  |(2320 B, APHA Std. Methods, 23rd Edn.) [1-5000mgd | s10
| 121-018; Ha}Eﬁé‘ss as CaCO3 mgh (2340 C, APHA Std. Methods, 23rd Edn.) 21000mg/ | 484
| 13 Sodium : mgh (3500 Na B, AFHA Std. Methods, 23rd Edn.) 1-100mgl .82
14 pmagsu'_;,,‘_ mgll (3500 K B, APHA Std. Methods, 23rd Edn.) 1-100mgl [Sra
18 caleium mgfl (3500 Ca B APHA standard methods, 23rd Edn.) 5-1000 mg/l . 13306
18 Magnesium mgfl {3500 Mg B APHA standard methods, 23rd Edn.) 5-1000 mg/l 393
17 Chlonde_ - mghl 4500-Cl- B, APHA Std. Methods, 23rd Edn. 5100mgh | 15495
18 Sulphate mah (4500 E. APHA Std. Methods, 23rd Edn.) 1-400mgn o aa
19 Phosphate_ o mgh (4500 P D, APHP’E@. Methods, 23[{! Edn.) ) |0:01- Zﬂmg.r'l L. | 0.8
_50 Total coliform MPN/100ml | (9221-B, APHA Std. Methods, 23rd Edn. ) 1£—1§DUMPNHOUmI - laoo
%31 Fecal Coliform MPNI100 mi[(9221-E, APHA Std. Methods, 23rd Edn.) " [1.8-1600MPN/10OMI | 220
7% Dissolved Oxygen mal (4500-OB, APHA Std. Methods, 23rd Edn)  [0.1-15mgA 1524 -
23 Chemical Oxygen Den;.and = mgfl (5220 B, APHA Std. Methods, 23rd Edn. \) ~|5.0-10000 mgA [SC e
24 Oil & Grease - mal (55205 APHA, Gravimptnc Method 23rdEon.)  (10-100mgh [E5h: 2
25B.0.0 (3 Days 270C) mgh IS 3025,1993 G 10000 mg/l :L ilva
26 Calcium Hardness as CaCO3 Mglts {3500- Ca B, APHA Std. Methods, 23rd Edn) JES 0000mg/ B
27 Magnesium Hardness as CACO3 | Mgllls _|(3500- Mg B, APHAStd. Methods, 2 23rdEdn)  |5-10000mg 182
Vg |
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Laboratory Remarks : Parameter as per MPPCB standards By:1503-lab_1503 Dt.: 10/03/2026

e A PO

Dr RAHUL DWIVEDI,SCT.

Field Observation :

Note : [
1. The results refer only to the tested samples and applicable parameters. Endorsement of products Is neither inferred nor implied. |
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
5. Tolal liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
{1@strJurisdiction) Jurisdiction only.
6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effiuents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 24th Edition by APHA.
8. Bioassay test (for toxicity) -15:6582;Part-2:2001: Reaffirmed 2007.

m. 10/03/2026 ~~ By
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mﬂ““"’“ﬁ? Riﬁ[il;’nal Laboratory
N - P.CLB., Satna

Lt
TEST REPORT

Roport Nes -

) e “ =M Report Issue Dates- 26/02/2026
Ssanpile \

. ml“h v i= M/S Bio-Lnergy Plant (Reliance Industries Limited)
ST i= Village Bambhor, Panchayat-Bachbai, Dist.- Satna (M.P)
Siapling Locrtion +- Near Processing Unit of Plant (Reliance Industrics Limited)
Latitude v 24.58426"

Luagitude - 80.717712°

Date of Monitoring :- 26.02.2026

Time of Monitoring :- 04:29-04:38 PM
lustrument Used :- Leankage Detector for Gas ( Model:-Testo 316-2)
Szample Collected By :- Mr. R.D. Pandey (Lab Assistant)
Weather Candition :- Weather was clear
TEST RESULT
"%, Mo Parameter Principle/Method Observed Value Unit
i"{_—"“ " Vethane (CH.) DVGW G465-4 16 : ppm
Remaris:-

| No statutory liability accepted from samples not collected by MPPCB
2. The above Results aré related to the tested sample only.
4. Lab shall not provide statement of conformity or opinion & interpretation.
4. This report is not 10 be reproduced wholly or in part and cannot b ik i T
the court of faw and should not be used in any, advertising media without our special

permission in writing.

Chemist SKiphtist Lab Incharge
M. P.C.8B., Saina M.P.P.C.B,, Satna M.P.P.C.B., Satna

¥ e e

s#¥#snd of the Report*****
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IRegliomal Laboratory
M.P.P.C.B., Satna

TEST REPORT

IReport Isane Dates- 26/02/2026

i M/S Ili"‘|:|l"r“3" Plamt (Rc“ll!lf.‘t! Illtllﬂffiﬂ‘ _l,fmilt.'f”

i LG M.F)
i= Village Bambhor, Panchayat-Bachbai, Dist. SHAL

1= Near Plant Office (Reliance Industries Limited)

- 24.58235"

- 80.717657"

= 26.02.2026

- 04:29-04:33 PM

- Mr. R.D. Pandey (Lab Assistant)

:- Weather was clear

:- Leakage Detector for Gas ( Model:-Testo 316-2)

| ."_"T"f;i] thane (CHy)

TEST RESULT
5 Ne. T Barameter f Principle/Method Observed Value Unit
; DVGW G465-4 Nil ppm

1. Nio statutory liability accepted from samples not collected by MPPCR
2. The above Results are related to the tested sample only.

3. L.ab shafl not provide statement of conformity
4. This report is not to be reproduced wholly or in
the eourt of Jaw and should not be used in any adv

permission in writing,

<poerp,
Cheimist
M.EI.C.B., Satna

&M(

M.P.P.C.13., Satna

***44End of the Report*«s+s
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or opinion & interpretation,
part and cannot be used as evidence in
ertising media without our special

X~
Lab Incharge
P.P.C.B,, Satna
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TEST REPORT

- A
1 R ﬂ(-'mrl fasuie Datel- Iﬁi'l'ﬂf'nnr?

t= MIS Bio-Linerzy Plant (Reliance Industries Limited)

]
i
!
i

t+ Vitlage Bambhor, Panchayat-Bachbai, Dist.- Satna (M.F.)
:- Near North Boundary Wall of Plant (Reliance [ndustries Limited)
i~ 24.586009°

= 80.718386"

Tabeof Monitoring i 26.02.2026

“ime of Monitoring 1= 04:29-04:38 PM

lustrement Used :- Leakage Detector for Gas ( Model:-Testo 316-2)

Pample Collected By :- Mr. R.D. Pandey (Lab Assistant)

"Westher Condition - Weather was clear

TEST RESULT

T4 Na. | Parameter ' Principle/Method Observed Value | Unit
T T Micthane (CHo) | DVGW G4654 Nil ppm

et sk ——

o epndnrf -

1. No statutory liability accepted from samples not collected by MPPCB

2 The above Results are related to the tested sample only.

3 Lab shall not provide statement of conformity or opinion & interpretation,
4. This report is not to be reproduced wholly or in part and cannot be used as evidence in
the court of law and should not be used in any advertising media without our special
permission in writing.

e ({?
Chemist cjentist Lab Incharge

M.P.P.C.B., Saina M.P.P.C.B,, Satna M.P.P.C.B,, Satna

ssseslnd of the Report**+++
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'imnmi':-‘i;i:i%' R‘egional ILLaboratory
e ML.P.P.C.B., Satna

Repaet Nas . ll{
damyp e Point

Nite “ne
Sampling Location
Latitgde
Longitede

Pate of Moritoring

Tune of Monitaring

TEST REPORT

= MS Bio-Energy Plant (Reliance Industries L1

Heport lssie Date:-

mited)

20/02/2026

- Village Bambhor, Panchayat-Dachbai, Dist.- Satna (M.P)

= Near Processitig Unit of Plant (Reliance Industrie

- 24.58426"
. 80.717712°
- 26.02.2026

:- 04:40-04:46 PM

¢ Limited)

Tnstrement Used - GASTEC GV-100S

Sarppie Collected By .. Mr. R.D. Pandey (Lab Assistant)

‘Wi gzl xer Condition .. Weather was clear

TEST RESULT .
S. Wo Parameter Principle/Method Observed Value Unit j
Pl . H.S Colorimetric Gas Detection Nil ppm '
S S

S 1. No statutory Jiability accepted from samples not collected by MPPCB

5 The above Results are related to the tested sample only. )
3. |ab shall not provide statement of conformity or opinion & interpretation.
4. This repoit iSO be reproduced wholly or in part and cannot be used as evidence in

the court of law and should not be used in any advertising media without our special
permission in writing.

o

Chemist
M.P.P.C.1B., Satna

<

Lab lncharge
M.P.P.C.B., Satna

M.P.P.C.B,, Satna

sesvepnd of the Report*****
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TEST REPORT
Repoan e - l!j—

:::::;::EL._.._':.EE: Regiona] Laboratory
i M. P.P.C.B., Satna

Iteport Jeaue Date:- 16/02/2026

e g e TG o

| mamp ke Poirg i= M/S Bio-Energy Plant (Reliance Industries Limited)
: Sie Yame - Village Bambhor, Panchayat-Bachbai, Dist.- Salna (M.F)
! Sanmping Location - Near Plant Office (Reliance Industrics Limited)
WiERLnEL - 24.58235°
L inde - 80.717657°
D of Moaitoring :- 26.02.2026
Tagwe off Meritoring :- 04:40-04:46 PM
Ins irwment Used :- GASTEC GV-100S
Sagaplis Collected By .- Mr. R.D. Pandey (Lab Assistant)
Waathar Condition +- Weather was clear
TEST RESULT
T5.No. | Parameter Principle/Method Observed Value Unit
.h H-5 Colorimetric Gas Detection Nil ppm

Henamein:-

1. No statutory liability accepted from samples not collected by MPPCB
2. The above Results are related to the tested sample only.
3. Laby shall not provide statement of conformity or opinion & interpretation.
4. This report is not to be reproduced wholly or in part and cannot be used as evidence in
the court of law and should not be used in any advertising media without our special

permission in writing.

gy

Chemist 1st
M.P.P.C.B., Satna M.P.P.C.B,, Satna
!
i: I.j': **#4*Lind of the Report*##s#
-]

(K

Lab lnchargé
M.P.P.C.B., Satna

ar—

116

F



qmane

e e

LR DL AL T ST es—

(TR 111

it
o B | el
il

e

s

-mmi‘-i?&iiigf:

Wi

1 (LAER "hn:

aapl Pojag

Yig

“mevpiing Location

Miine

Lating e

14

Site Monitoring
s of Monitord ng

tmutrurnent Used

“aniple Collected By :- Mr. R.D. Pandey (Lab Assistant)
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Region al Laboratory
T'V]{..P.P.C.B., Satna

TEST REPORT

Heport Isspe Date:- 26412/2026
= M ilm-i:nerg;. Plant i Reliance Industries Limeted)
i+ Village Bambhar. Panchayat-Bachhai, Dist.- Satna (MP.)
- Near North Boundary Wall of Plant (Reliance industries Limited)
= 24586009
- 80.718386"
- 26.02.2026
- 14:40-04:46 PM

- GASTEC GV-1005

:- Weather was clear

TEST RESULT
Parnmeter Principle/Method Observed Value Unit i
H,S Colorimetric Gas Detection Nil ppm ;

B e TS

|. No stawtory liability accepted from samples not collected by MPPCB

2. The ebove Results are related to the tested sample only.

2. Lab shall not provide statement of conformity or opinion & interpretation.

4, This report is not to be reproduced wholly or in part and cannot be used as evidence in
the count of law and should not be used in any advertising media without our special
permission in writing.

» <
?‘Iw%;_’ SW \3}

Lab Incharge
M.P.P.C B, Satna M.P.P.C.B,, Satna M.P.P.C.B., Satna

4¢3 End of the Report**+»»
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R“R%iﬂn al Laboratory

‘P-P-C.Bﬁ, Satna

TEST REPORYT

Report Issue Ditez 26/02/2026
=M1 Bio-Vinergy Plant (Reliance Industrics Limited)

= Village Bambhor, Panchayat-Bachbai, Dist.- Satna (M.F.)
Simyling § :
R Location = Near Processing Unit of Plant (Reliance Industrics Limited) !
Latizids
1= 24.5842¢"

..I 1:‘\3 | i
| Al tude - 80.717712°
:'. Digga (¢ $i
: 1L o f Monitoring - 26.02.2026
;} Tane of Monitori R
| t-of Monitoring :- 04:40-04:46 PM
rI| lnstru ment Used :- GASTEC GV-1008
'1 Sinnpie Collected By = Mr. R.D. Pandey (Lab Assistant)
‘ Weatler Condition :- Weather was clear
|
|
‘
; TEST RESULT
' C% %0, | Parameter l Principle/Method Observed Value Unit
| ;"']':'"""' T NH; J Colorimetric Gas Detection Nil ppm
| e

MK ‘ bk
S I. No statutory liability accepted from samples not collected by MPPCB
2. The above Results are related to the tested sample only.,
3. Lab shall not provide statement of conformity or opinion & interpretation.
4. This report is not to be reproduced wholly or in part and cannot be used as evidence in
the court of law and should not be used in any advertising media without our special

pﬂﬂﬂiSSlDﬂ in Wﬂt!ﬂb

‘= g
‘ Chemist SW Lalﬁ*ﬁ;;e

. M.P.P.C.B., Satna M.P.P.C.B., Satna M.P.P.C.B,, Satna

*e¥%End of the Report*+aws
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TEST REPORT

Repron N . ]f‘l.
i Mg e Poing

F o = MYS Rio-Fnergy Plant (Reliance Industries Limited)
YU Mamge

Report Dssue Date:- 26/02/2026

. = Village Bambhor, Panchayat-Bachbai, Dist. Satna IM.{’J
S

Ii']"lg I oear
s LOCatioy y ; Lo
A = Near Plant Office (Reliance Industrics Limited)

5 Latit e
. - 24.58235°
i Lengitude
3 - 80.717657°
i et af Monitaring 26022026
' Fimz of Monitoring t- 04:40-04:46 PM
i
1' Instument Used i~ GASTEC GV-1008
Samphe Collected By := Mr. R.D. Pandey (Lab Assistant)
Vi'ealaer Condition :- Weather was clear
l TEST RESULT
J € M. | Parameter ’ Principle/Method | Observed Value | Unit !
" i NH; ( Colorimetric Gas Detection Nil ppm 1

Rpepa ks ! :
1. No statutory liability accepted from samples not collected by MPPCB

3. The above Results are related to the tested sample only.

: 3. Lab shall not provide statement of conformity or opinion & interpretation.

? 4. This report is not 1o be reproduced wholly or in part and cannot be used as evidence in
; the court of law and should not be used in any advertising media without our special
permission in writing.

Arsp_

i (.‘.hf:mist Lab lnclﬁg'ge
M.P.P.C.B., Satna M.P.P.C.B., Satna

¥#¥42Lnd of the Report***»+
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Sample Point

Ieport Tssue Date:- 2610272026

= M/S Bio-I:
S Bio-Encrgy Plant (Reliance Industries Limited)

hi'l‘ ‘i:ﬂmﬁ
(M.P)

i~ Village Bambhor, Panchayat-Bachbai, Dist- Satid

sardaling Loearion s
. :- Near North Boundary Wall of Plant (Reliance Industries Limited)
Latitude 24.586 fl :

- 24.586009
Longitude .. 80.718386"
Yate of Maonitoring :- 26.02.2026
Tine of Monitoring <= 04:40-04:46 PM

Instrument Used .. GASTEC GV-100S

ap1nle Collected By .- Mr. R.D. Pandey (Lab Assistant)

Wwieather Co ndition .- Weather was clear

TEST RESULT

orimetric Gas Detection

"""""" ~—""hNH; Col

e pmpa s 1. No statutory Jiability accepted from samples not collected by MPPCB
2. The above Results are related to the tested sample only.
ity or opinion & interpretation.

3, L.ab shall not provide statement of conformi
4. This report is not to be reproduced wholly or in part and cannot be used as evidence in
the court of law and should not be used in any advertising media without our special

permission in writing.

o | <
L.ab Incharge

Chemist ist
M.P.P.C.B., Satna M.P.P.C.B., Satna M.P.P.C.B., Satna

sewe¥ind of the Report*****
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Photographs taken during Joint inspection
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